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Just listen to me, ... (Interruptions)...
Would you listen to me or not?

SHRI DIPEN GHOSH: I am on a
point of order, Sir. I want to know
whether there is a Vete-on-Account
for e entire year because it has been
mentioned that it is for the whole

year. (M} Singilarly, in
my vinr

SHRI JAGDISH PRASAD
MAHUR: Sir,...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
I have not permitted you, Mr. Mathur
I have mot permitted you. - Nothing

. will go on record.

SHRI JAGDISH PRASAD MATH-
UR'*

THE YVICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
I am in the midst of my statement.
Please sit down, Mr. Mathur, Please
git down. Would -you please sit
down? Mr. Mathur, a senior Mem-
ber like you, when I an in the midst
of giving a ruling, should not -inter-
rapt. Y was just trying to dispose of
the point of order. I said that the
Government is entifled to lay before
this House the Vote on Account and
there i3 no impropriety in it, Arti-
cle 112 which has been relled upon
does not prohibit the Government
from this procedure. In fact, Article
116 of the Constitution is enabling.
So, there Is no point of order. Now,
the Railway ‘WMinister. .. (Intervup-
tions)..

SHRI PARVATHANENI UPEND-
RA:. En protest 'we walk out. -

[At thlc stage home ‘hon, Members
left the Chamberl

"YHE VICE-CHATRMAN _ (SHRI
BHASKAR ANNAJI MASODKAR):
Mr.-Bhokta Charen Das, plesse lay

S B e Pom Aank ae e HAWEA
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Sir, 1 beg to lay om the Table a state-
ment (in English and Hindi) of the
estimated receipts and expenditure of
the Government of India for the
year 1991-82, in respect of Railways.

————

DISCUSSIGN ON GULF WAR—
Contd.

THE VICE-CHAIRMAN {SHRI
BHASKAR ANNAJI MASODKAR):
Now, the question is whether the
House should take the Special Men-
tion or the Gulf situation. Let us

finish the Gulf situation because it is
half-way.

SHRI A. G. - XULKARNT {Maha-
rashtra): When i5 the Prime Minis-

ter going to reply to the Guif situa-
tion?

THE VICE-CHAIBMAN fsm
BHASKAR ANNAJT

Therefore, I ask what is the view o!
the House,

SHRI M. M. JACOB (Kerala):
Gult,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. Jacoh, let us begin with you,

SHRI A. G. KULKARNI: Yes. But
at what time the Prime Minister is
going to reply?

THE VICE-CHAIRMAN {SHR1
BHASKAR ANNAJI MASODKAR):
Mr. M. M. Jacob, (Interruptions)

© SHARI A. G. KULXKARNI: Mr, Viee-
Chairman, when is the Priwme Minis-
ter going to reply?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
At the end wf the discnssion.

SHRI A. G. KULKARNI: At what
time, Sir? How much time it will
take?
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THE VICE-CHAIRMAN (SHR1
BHASKAR ANNAJ MASODKAR) :
It is listed for today.

SHRI M. M. JACOB: Today we
are centinuing the discussion on Gulf
situation which was injtiated on the
last day. I am happy that-I have got
an opportunity, at least, to express
my wiews or the Gulf situation. I do
not intend to again repeat what the
leader of my party, Mr. Shiv Shanker,
in this House stated .earlier or the
other hon. Members who - participated
in the debate spoke -earlier. But all
of us expected and hoped that the
ground offensive will not be gtarted
in view eof the pablic -opinion raised
by the wardd eormmunity in different
fors, the initiative taken by Presi-
dent -Giorbachev and the initiative
taken -frem India by the Gov-
ernment and also by Mr. Rajiv
Gandéhi, the President of my party. I
honestly expact seme kind of sanity
to prevell in the imternationel forum.
Sir, when we discuss abpirt this, we
hewe algo to loak back,..(Interrup-
tions)-. . . Amswering Mr. Gopalsamy,
who is ‘impatient, T must recall, on
July 1%tk Sedam Hussein wanted the
countties in the infernational com-
munity to believe that fthere is =a
conspiracy between some of the un-
named coundries of the Gulf area and
the United -States to cut the price of
ofl end contrel the Guilf under their
cemmand; It was on 17th .of July.
Then at thet time, the Prime Minister
of this country was another gentle-
men Mr. V. P. Singh, .whom Mr.
Gopaisamy sapported, who was ac-
cosing my leader Rajiv Gandhi of
taking the initietive now. Well, Bir,
on 18th of July again the Arab
League ‘was addressed by the Fore-
ign Nﬁnisber of Iraq about the same

and he warned the Secretary
Genersl .of the Arab League against
the possible intentions .of -the United
States and its allies in fostering a
sitoation lilee this. So it was not an
uhexpected thing., On 23rd July there
was a report in the -newspapers thet
30,000 Traqi soldiers had marched Yo
the Kamwaiti bomder. The report camve
even in our television metwork. et
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. ustiom- hat heen

- is. What is to be dope in
_ tion. We _th

Gulf War 242
no step was takem by .India _at that
time to find out what exactly was
happening in that region, 1 mentien
this because Iraq and Kuwait are
members of the Non-Aligned Growp.
As a champion of non-slignment I
participated in. the discussion on
Kuwrait earlier and I said that we all
expeeted that this Government would
act at that moment when something
happened in that region which would
ultm:;ately tell upon our interests, eur
economic interests, our individual
intepests, because a lot of Indisss
were working in the Gulf. Twelve
lakhs bf Indians are working in the
Gulf area and our own economy is
so much linked with the Gulf. So to
permit any kind of imternetiemal,
glebal, war taking place in the Guif
is always suicidal to our country.
Situations arose before also. Saddam
Hugsein gave enough warning. And
wken unfortunately he made his srmy
march to Kuwait and he conguesed
Kuwaif, world opinion immediately
condemned this' action and demand-
ed that Saddem Hussein must with-
draw from Kuwait, India was a party
to it., . That means we all stand united
that Iraq must ‘withdraw from
Kuwait, Now the question is: How
can this matter be internationalised?
How can this mdtter be referred to
the United Nations? 1 accuse the feor.
mer Government of inaetion. It was
becauge of the inaction of the former
Government, because of the inactiom
of the Non-Aligned Group, becanse
we did not take initiative in pretect-
ing- &he - interests .of the Gulf coun-
tries, that naturally the United Arab
Emirates, Saudi Arabia or Behrain sr
Kuwait or other countries around the
Gulf went to the Unifed States.. They
want o the United Nations and the
wivele thing wag internationalised.
Nuw we are at g pient when the sit- |
mtematwmhsed
when -the maltar was taken tothe.
UN forume, where the mjgnty of
the esiintries present voted for ‘with- _
droavel -of Irag from Kuwait, 'l’hi; is’
the scenario. My simple-guéstion now

ought ground . ofiensive
would nob be started. Bt unfiptu-

thiz situas

=
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[Shri' M. M. Jacob]
nately ground offensive has been
started and news is not coming out,
In this morning’s newspaper we
have read that the effort of President
Gorbachev also did not succeed. The
former Prime Minister of India and
president of my party, Shri Rajiv
Gandhi, is going to meet the Iranian
President. And.on his way to Teheran
he is making -a stopover at Frank-
furt. Al] this shows the anxiety of our
people to see that peace is restored,
May 1 remind this House that after

the ‘Second World War, no war or

battle took place on the soil of
Europe or on the soil of America?
All the 150 wars and battles since the
Second World War took place in Asia
or. somewhere outside Europe and
America. So We should have had. the
foresight ty understand these machi-
nations. This is a game by which
armament manufacturers can sell
their ' armaments. Most of the arma-
ments of the worlg are manufactured
by six leading countries of-the world

and. 90 per cent of the armaments

are $6ld to Asia, the Middle-East and
the African - - countries. And
we . are * here using them
now against each- . other. This is
the scenario. In a way the imperia-
lists have succeeded. They have suc.
ceeded 'in perpetuating war in that

region. So, we have to -have the fore-

pight to see that somehow this has to
be avoided and somehow this has to
be. pacified. So, every attempt must

be made By Indian. Parliament, by .
the political parties in India, by the

people of India, even now, to see
that " the war does not escalate any

hn'ther -

Kuwait must be set free. That is
an judependent. country and it has
to be set-free, ‘After that, there is
no reason to punish anybody, either
Iraq. of any other country. Any con-
tinuance ... of foreign forces in the
Indian Oeéan in the Gulf, is going to
be dangemus to the peace and tran-
quillity _in  India,

Similarly, ~during

Temember what happened in ~ the

[RATYA SABHA]

_-:the : tum 'Of,‘
Pandit Jawaharlal Nehru, .don’s . you
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Suez Canal? When the Suez Canal

crisis broke out, Pandit Nehru, the
Prime Minister of India sént a. mes-
sage all over the "world. He said,
“Keep your hands off the Indian
Ocean and the 'Persian Gulf. Do not

interfere. It is a local issue. We will
sort it out”. Nehru’s voice was heard.
and respected, Nobody from the West.
came here to have a global fight in.
the Indiap Ocean, and nobody c¢ame
here to fight a war in the Middle East,
So, India had a  powerful voice. .So-..
was the case when the Iran-Iraq war
broke out and Smt, Indira Gandhi .
was the Prime Minister of India, -No-

body came . to internationalise the
war. We were able to contain it.
Why? Because the non-aligned coun-
tries were active and vibrant,

Some three years ago, ] Came
across an article of Dr, Kissinger in
the “Times” describing India as a
mini-superpower, That was the cap--
tion. When I read the article 1
thought, “Why, after 2ll, Mr. Kis- °
singer, who is an . international ex.
pert on- iorelgn relations in America
writes like this? Why, should he des-

" cribe India a .mini power in ‘this

area, and as.a regional superpower"
That . 'was. a warning given to them .
that the -growth of India as a mini-
power . and -super power in this area
is detrimental to the interests of the
imperialist forces, So, they wanted"
India to-be contained. Mr, szsmgerv
wanted - India- to be contamed That
was 'a notice . _given to the world,
“Take care of this, T am_Kissinger
warning you.” The ‘- warning was
understood - by .the imperialist forces.
Those forces connived and tﬁey waht-
ed to-bring.a war to this area. Other-.
wise, ‘Why-has the same thing " hot
happened elsewhere? I am asking the’
question. There are many things like
this.- Are you asking Syena to with-
draw from Lebanon? Are you asking
China- te withdraw from Tibet? Are:
you asking Israel. to mthdraw from
Palestine about. whlch the ~United -
Nations has expressed anxiety?
happened when Grenada was attack-'
ed? Is there not.any point m Mr, Sad->
dem Hussain askmg_tpp ' quelﬁon.q

']r ~ra
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“What happened- to the international
community, . - my brothers, . when
Grendda was attacked, .and nobody
came?” When Ghza was annexed, no-
body came?” Why a new situation
arose now, when Kuwait is anhexed?
I am not justifying the attack on
Kuwait, Most of our people were
there. Twg lakhs of Indians -were
there, Several Keralites were there..I
know the agonies and miserieg of
those people. Even now .there.. are
various stories coming out agonising
letters from the panic-stricken people
in the Gulf. We have to say some-
thing to give strength and support to
these people by voicing our- feelings.
The - agonies and miseries of the peo-
ple.in the Guf, irrespectiye. of their
being ‘Indians or pon-Indians, have
to be shared by us, We will only be
subscribing to their strength to stay
back and work hard and see that the
war atmosphere is removed . from the
area. Sir, T do not want to make . a
very Iong speech, - becatise I know
that there are constraints of ‘time; I
can understand if The United States
is taking.this war to.such an extent,
it US interests are Yeally involved
in the Gulf. Or, is there any us
vital “finterest ~ affected there  ex-
cept for the possible interest of ac-
quiring control in they Middle-East?
What  interests has the US "got to
fight a war here by sending so mdny
people to this grea? So, there  must
be. some -reason. That is to- eontrol
the world, because controlling Asia
is controlling the world, 1 hope Mr.
Dipen Ghosh must be knowing this.
But he is'not here at the moment. .
(Interruptions)y .- .

THE VICECHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR):
He is ‘very much here

SHRI M. M. - JACOB: He has

changed sides? C
SHRI DIPEN GHOSH (West Ben-

gal): I am trying to bring peacé! .

SHRI. M. M JACOB: Before the
Comimunisfs came to power in _the
Soviet Union, Peter, The Great, " the,
king in Russia, once made a ‘state.

[ 25 FEB. 1991 ]

Guif War-

ment and it appeared ‘in some ‘books
also later on. He made a statement.

- that whoever controlled the Indian

Ocean, would control the world. Se,

the Russians at that time thought
that . they should have fo expand
themselves and come to the Indian
Ocean so that the Indian Ocean could
be controlled, So, this is an old dic. .
tum. The Czar used it in many of
his statements. The  Czar had said

that the Indian Ocean controlled the
world, that whoever controlled the

Indiap Ocean would - control the
world and Mr. Kissinger knew it very
well .and that is why Mr. Kissinger
wrote this article to which I referred
earlier, Sir, why-do I draw your.at-
tention to this .at this point of time?

It is because pepple also believe that.

the Indian Ocesn has-to be controlled

in order to control.  the world. So,

they are trying to .control the Indian,
Ocean now, They are trying to put’
as much money as possible and .as,
many -men as possible in this region
to control- this region, Now, I am.
not touching upon. any other aspect,
either the. aspeet of the economic.
interests of India . fo be -affected .
or- the aspect of the trade interests of -
India to be affected or the aspect of.
our  people’s jnterests to be affected
adversely. I am.not elaborating any
other point. 1 am only pointing te .the
international dimension. of this cala-
mity taking place at our doorstep.

But you hgve failed  and the -V, P,

Singh _ Government failed- @t .that
time to contain it effectively, They
miserably failed. I am of the -honest
opinion—even when I was speaking .
on the subject ©f the Kuwaiti re.-
turnees in this House, I had sgid the
same thing—that this is g dangerous
géme and that India would have to
Pay a heavy ‘ptice; We had to pay a
heavy price. Our interests are jeop-

ardized, our global’ interests are
jeopardized, and our wvoice is not
heard at all.- Now, it is Mr. Rajiv
Gandln——Mr Gopalsamy may not
agree with me —who has taken the
initiative "and he ‘had convenéd an
urgent Working - Committee: gession
here to discusé the Imminent' danger
of the war escalating there, The
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[Shri M. M. Jacob]
Working Committee of the Congress
(I) Party adopted unanimously a
resglution even requesting this Gov-
ernment tp stop the refuelling facili-
ty tg the American warplanes on the

Indian soil So, my party fully sup-,

ported Mr. Rajiv. Gandhi and stood
loyally with him on this issue be-
cauge we knew that the vital interests
of India were going to be affected.
Not. only the Congress (I) Party dis-
cusied. this issue, but Mr. Rajiv
Gandhj. also himself has written to
many. world leaders about the same
secenario, about the same situation,
and has drawn the attention of the
world to the prevailing situation. I
wish well of my Party President,
Mr. Rajiv Gandhi, for having succes-
sfu] discussions in Iran today and
also meeting the other world leaders
to find an immediate way out of the
present crisis, Even if ahy other
party leader from this House Boes
anywhere to find.peace there, I will
be top happy because this is a vital
question concerning us and we can-
not allow any escalation of the war
in the Middle-East because that would
be vitlly telling upon our economic
interests, our political interests and
our social interests. For tranquillity
and peace. in India, where we have a
mulilingual. and a multi-religious
society, tranquillity and peace in that
region is a must and tranquillity and
peace in India depends on the tran-
quillity and peace in.that regiop and

that region has to be.protected the .

region hag to be kept safe against the
infiltration by other forces gs it has
happened now. ‘ )

Sir, I thank - you very much fer
giving me this opportunity I do ‘mot
want 10 ake much tirmse of the House.

I pnee again thank you for giving
me this opportunity ¢o speak on this
iss_m.jil‘hamk you, sir,

Yro TR yTvaw (Twre wiw):
AR I weay o, ¥ Y famy 3
T WWE TR F VOF AgA
vt st & 1wt A AR A

oot sfielr W Aqer &1

oo

[RAIYA SABHA)

Gulf Wer 248

Jowr F e Fom aeg &, . (Ve
w1 ga) drw g ifen aga @ e
T ogard o ¥ A oW W @
21 BRIY wINE 2w ¥ wEE FT
N AW §IT FT %% f@qr 197 S

-]

&F I F{ AW WL ...

IqaaWER (St wremY wwﬁﬁ
wretae<): o v wEaT ek §

Tre AT : F 47T @I F1
ug Tyaz &1 zigh {ar | wida aat
T oxw oT@.EY. ¥ E ) owg
ue g i, gay @ T w5 e
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S WiEER wwt FY Iorer F T WAy
T Sar7 T ¥ o} fagr 0 ol o
feagiae & nge T ¥ gaR =H-
Fat W WA g1 ... . (ErEEw)

THE VICECHAIRMAN (SHRA
BHASKAR, ANNAJI MASODKAR):
I am sure the Governmenmt is taking
note of it i ’ : .

Mo TEATHT TI0ET : FTHEYT, Fa-
T 9T fegee ¥ waswifea) =0
WAR §TAE 1 5 amge
KLU A

¥ WWH WsqW ¥ T STHC F
W WigaT § fr o8, . arEe,
WY waw ¥ <oy §, ag feafy ot
frdewr 5 ¥ wawd &, wow e
ofx wiEw ar, @ F 37 ), i
FHG FZ & YT 7 qAET
Poar a4 W% g foa? WY qa &
T Fat g1, I Fraw T v e
g 1. . . (wrwER)

W/ F THwe Y qehes o
a #ifs a8 w@i fadaw «f =%
T RE e T ¥ qE qw 3,
Q& F wgHaT w5 Qi
TR § AT A 7€ & | SwwT ®
W AR TR DEEET I3 TG
W, W owg & #er W §, Wi
W UK AR T FT F Foww
il 8
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gWT WEE ¥ 23 &N AT
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A 7 PR WETR TS HR RGN
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W AT B, Tg ATEHE wOAAAT § |
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3 . )

e (s Wi weh
RO :rlmitrsi‘r, g.:-aﬁglmx |

| ¥r> TATEY qOBR. WIT AT FY
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fear are 1. ., (awamw)

N Wgwz wwwm I WwW
wpws : JUT Ay Wosy o1 ¥ Agi
qAF IS §, I} A1 9&T ®7 Fgaar
g1 2, ¥fs7 fagr «t zreiw Flam
T ET QA AT § 1 I wew
WA A0 Y, IqF FH AV gwadt
2 5 dar af Q= wfgw 1 ofsw
TAFET q FEET TW. IF 4T AT
¢ fo& w4z w1 goi fzar a¢, n
fafwees #1 gar fegi aww | day
FuIT & 7 g% qFF ¥ w0 AT
] T g fyfred a5t g7 &
HATY T HIHIT F 9@ W %
Fw o § ) qgaT o = g
iz &Y @@ =F 5 9 fefimes
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): I
am sure the Government is taléimg
note of it The Leader of the House
is here. The Government will respend
at the proper time. You need not
worry. Mr. Baby, P

SHRI M. A, BABY (Nersla):
Thank you very ‘much for having per-
mitted me to speak on the Gulf War.

At the very omiset, while speaking
with a heavy heart, I would like to
-appeal 1o this august House that we
unsnimiously adopt a Resolution, un-
equivocallyy condemming the launch-
ing of the ground war by the United
States at a time when therg was
every poseibility for a megotiateq set-
tlement. Sir, we know that this bar-
barous, inhuman and uncivilzed at-
tack rosulting ih massive destruction
to the gieat dvilization and tp thou-
sand and thousands of people, women
and childrerr , is being resorted ta by
the Uniteg States and its allies, not
beeause they want to-liberate Kuwait.
Now, the world kiows. very well: As
far as the queston of the-oecupation of
Kiwrait " is concérned there are

no two opirdons that  whatever
justifications Irag may have, we do
not hold any  brief for that

unjust  action. But, Sir, we know
that there hawve been any num-
ber of similsr actions by different
counirdes, nof to speak of the leme

~past but ever after the: Seeond World

‘War, and in- most of such illegal ac-
cupationis by a second party, second
country; im - most™ of  the cases the
United - Stafes of  America used to be
either’ directly or indirectly involved
in the - criminal action of illegal oec-
cupsation: of free people or land. What
locus standi the Ustited States is hav-
ing to prateet the independence of a
cauntry? Who has given this authori-
tv to the United States of America?
I say that ¥ speak with a heavy heart
because ¥ sineerely, - genuinely feel
that the world humanity, the peace-
loving people of the world are not
doing sufficient to protest at the high-
handedness of the United States of
America. I share many of the septi-
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* [Shri M. A. Baby]

ments -expressed by my learned col-
-league Jacobji. We have to be very
much concerned about the future of
the world which may emerge out of
this crisis. What are the real inten-
tions of the United States of Ameri-
.ca? We used to speak about the situa-
.tion- of a mneo-colonial exploitation,
neq-coonial ‘domination, and indirect
domination of imperialism. And some
people started saying that we need
.not have to speak about neo-colonial
‘exploitation and that 5 world of uni-
versal ‘humanitarian consideration is
emefgmg, ‘universal = human values
-are emerging and that the old rule of
“itdperialism wil] not be there in the
eierging new world: We used to lis-
-teth to'such pious wishes of some Mes-
sialig in the recent past, But the pre-
senit day experience in relation to the
Gulf has provéd beyond doubt that
the United. States of Americ is aimed
at re-established its direct domination
‘—need not be so ‘direet in outward
appearance, But in its conient, in its
egssence; the United States of America
‘'wants to establish its unquestioned
domihation over the "world, That is
'why, taking the illegal occupation of
Kuwait” by Iraq, the USA exploiting
the situatmn, sent in its metcenries.
Sir, the United Nations used to enjoy
some importance in  international
matters. But, unfortunately, new- we
have to say that the United Nations
has importance, with some spelling
_mistake, in international "affairs. T
wish the leaders of the United Nations
understand this, It does not have any
_strength now, no importance now.
It has been rendered impotent. And
the United States of America could
‘armtwist the United Nations, ‘and it
can get away with whatever it wants.
Sig. 1 do not want to draw any paral.
lels petween the plight of the Unifed
Nations and the ‘'plight of the
Chandra_Shekhar Government. I do
not ‘want to draw any parallel be-
cause the United Nations may _pro-
test. But ‘this is the ‘situation now ‘
. And. what is the scenatio here" 1
wuuld like to mention about the role
played by medfa imiperialism in the

[RATYA SABHA]

. people of Vietnam .
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whole Gulf question. Throughout the
world, an impression has been creat-
ed thet Saddam Hussein is mad, Sad-
dam Hussein does not care for any
international law, -there cannot be
any negotiation, one "canndt .talk. w_1th
Saddam Hussein, Such an impression
has been created. Now, 1 do not want
to hold any brief for Saddam Hus-
sein. I have already stated that his
action of illegal occupation of Kuwait
cannot be ‘justified by anybody One
need not repeat it. - ;

But the report presénted y “éven .a
person like De Cuellar who could not
establish his credentialg - throughout
the period. of crisis proves beyond
doubt that President Saddam Hussein
was prepared for negotiations. What
is the position taken by many mili-
tary experts of United Stateg of Ame-
rica? The unammous declsion of the
United Nations to impoge sarnctio
on Iraq would have rendered results.
This is what some of those top most
officials of Central Intelligence Agency
stated that if the sanctions had con-
tinued for some ‘more- - time Iraq’s
leadership would have been forced to
come to termg with megotiation, But
one fine morning Mr. . Bush, without
beating about the, bush stated, “we
have to protect the mterests of the
world. "We cannot waif any more.
And ohce we launch thig attack, dnce
we launch this war this would be the
last .war.”. What does. this' mean?
‘What is. the. meaning of this?. . We
know that United States of America
has been: waglng many wars in
many areas, ' 'in Latin  Amniefica
and ‘even in far-flung areas, We ‘know
what they did im -Vietnam They
did not have.any business. there. The
fought, _ against
French Colonialism. And in Dien
Bieri Phu the Heroic. Viétnamese peéo-
ple defeated French colonialism. The
General who spearhieaded the struggle
recently visiteq Calcutta. .Once the
French imperialism wag defeated
America stepped in with a self-impos-
éd projection of Rambo and: Super-
man rolled infp one.. * And they lear-
ned- a lesson from Vietnam. * T have
a whole list of US interventions, in-
vasions and occupations of different
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countries since Second World War.
In different continents all the Third
World countrieg are the former colo-
nies of imperialism. Once the formey
coloines of imperialism establish-them-

selves as powerful independent deve-

loping countries, imperialism cannot
tolerate thaty  In that inhuman,
uncivilized onslaught of imperialism
you have minoy accomplices even hold-
ing the name of Major. They are
“just falling in line with the imperia-
. list machinations. - Therefore, Sir, the
whole question has to be viewed in a
" larger context. Immediately, we
have to raise our voice against the
most - unnecessary, unjust and avoid-
able war ‘unleashed against g hapless
people. There were a number of
opportunities for a peaceful solution,
the latest being two initiatives from
Soviet Union' supported by several
countries. - -First there was one pro-
postal which President Saddam Hus-
.- sein agreed to and endorsed. But
- then America says, “no, it is not agree-
able to us.”- Then it was modified.
Even Palestinian issue was delinked.
- Why has the Palestinian question been
delinked? From 1967 onwards, its
- oceupation has remaineq and there are
‘hundreds of UN resolutions - demand-
ing Israel’s withdrawal But America
did not -shew any concern: Every-
- body knows that unless you.resolve
“the. questiorr of Palestine, you cannot
resolve anp crisis in West Asia. One'
- does not need to-be a pundit in in-
ternational affairs to know -all -this.
But America does not want it because
- hig -dear nephew is involved in the
illegal occupation of Palestinian land.
Then there is Turkey which speaks of
;opening a second front. Turkey has
~been occupying since 1974.till today
about 37 per cent of the land of Cyp-
Tus, and the -capital of - Cyprus,
. Nicosia, is bifurcated. - Apart of it is
~under - illegal occupation of - Turkey
since 1974. There have been any
+number of UN resolutions, but-not a

single soldier has been sent to repulse_
the Turkish occupation of a part of™

Cyprus—a Thirq World country, Ame-
.rica could have done a similar thing
~but they did not. So, when -their
materia} interesty are- confronted, they
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come out in a ramboish.form, . And
I am very sorry to say _that through

“this whole process, the United Na-
“tions has been rendered irrelevant;

the non-aligned movement hag been

- sought to be rendered irrelevant; the

whole world hag been rendered irre-

- ‘levant, and we have been forced to

remain only as an onlooker as also
the socialist world—I say it with a

' heavy heart—the socialist world ‘with

aberrationg of different degrees, the

" countries of the socialist world taken
- -together, which used fo be g strong
. bulwark in support of-the non-aligned

and all anti-imperia-
list -ang -peacelloving movements
and - positions - in - the interna-
arena, due to problems with

movement

the People’s ‘Republic of China could

" rot take a firm position ‘which they

should have taken right from the very
If they had given a
‘lead, if they had taken up the leader-
ship in-unifying the rest of the world,

“they could have taken courage to tell

the -United States of America that it

* shoulg not twist .the UN resolutions
- and. should not take the whole world

for granted and should not do whatever
it likes as the guardian of the world.
Unfortunately that role hag not been
-played . and the initiative taken by
the Soviet Union is a .very insufficient

. compensaton - for what they did not

do at.the right time. Therefore, at
least at thig juncture we should realise
-and declare -that this war was not
inevitable, and that this war is being
fought -only to protect the long-term
politica] and .economical aimg of im-
perialist expansjonist design of the

- United- States of America which a

developing country like India cannot
tolerate = We have been demanding
.that Indian Ocean should be dgclared!
But unfortunately:
our Government hag permitteq refuel-
ling of warplanes,. given them permis-
sion to use. warplanes - from Diego
Garciag and Trincomalee t0 come: over

.here and take fuel to bombard and

Lkily innocent men, women ang chil-
‘fdren in-Iraq, bombard and destroy the
g,reat,civi]isation of Iraq. We know
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usa dld not requirey Imdisn airapace
or airports and there was ne pressing
requirement for *them; they could
have managed ofherwise; but they did
it. qnly to drag India inte this con-
troversy before the world and to
announce to the worlj that a non-alig-
ned country ke India kas been roped
in. = So they have indulged i this
sort ot machination. ©Only fer that

purpose, they have done this sort of

mmhimﬁon Sir, T am very sorry that
owavemment did not have the cour-
age o utop it. But it had to request
them,. perhaps to make an announce'?
ment. thet they are stopping. ° So,
fhis is jlymptomatlc of the situation
that “exists in the world today that
even a country like India could not
take' a_ firm stand.  Therefore, Sir,
on the one hand, we have to-be un-
animous in condemmng ‘thig erimdnal
act’ of the United States of America
in unleashirg the ground war when it
was " totally unneceséary and when
there was every pessibility for a
peaceful . negotiation of the whole
issye. o, we sBould demand ap im-
mediate: cgssatlon of Thostiitles and
cedsefire and a negotiabeqg settlement
of the crrsis With tHeser words I
conclﬂde * Thank you.
SHR1.BHUVNESH CHATURVEDI
(Rajasthan).; Mr. Vice-Chairman, Sir,
I thank yau for providing me-an op-
portunity to speak.  Almost every-
hody has spoken and.govered.various
points. I will, therefore, submit in
brief what I would like to place be-
fore the. House for ifs.consideration.
Sir, the U.S. under the garb. of the
United Nations has selected a Vvery op-
portune moment to strike against a fri-
endly Arab country, When China. was
facing Tiananmen Square tragedy, at
thateffime, the U.S. threatened to
boycott China. Simllarly there was
a transitory phase in the USSR They
were having their own difficulties,
and therefore, were not in a p051t10n
to take the . initiative.. .The USSR
was. involved in its own _ difficulties
.and India was also .in g transitory

phase, changing horse in. mid-stream.:

So, that was g very opportune mo-
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ment for the U.S: to fight against a
very friendly coun.tnx againgt a non-
aligned country, against Arab natipna-
lisy amd against all the peace-loving

. forces.

Sir, no’oody in the House or nohody
in theceuntryoreveninthewld
has justified Irag's cecupation of Ku-
wait. But at the same time, they
are also comcerned that if the U.S.
has shown that mmuch ef eoneerm on
one particular resolutien, why it is
silent et decades—old resolution on
Istael, Tui'key and other jssues.
Therefore, this is a very mischieveus,
very calculated very dangerous and
very inhuman’ act against the peace-
loving forces of the werld. Daring
the cold war, we were: alf hoping that
if there was a detente between the
U.S. and the USSR, the world would
be safe. But that illusien. is over.
USSR should think of it. - Detente
between the USSR ang the ws,eg is no
guarantee for worlg peaee and there-
fore, there’ should be realrgnment of
the- whole world, and the forceg of
peace and- progress should unite ag-
ainst the _impe‘rialistic forces of the
world. = There is the six-netion
peace initiative, - Phere is the effort
by the nor-alignd movement ‘Now,
Mr. Bush is tellting of a new world
order. - As m¥y parf/y Président has
rl'ghtly said, “It is not & new world
order; but it is' an order to the world”
They have réversed the direction and
_they have tried to dommate the world.
Who' appointed the USA as the police-
The United Nations, under its

charter, has no authority te appoint

anyboely as policemen for the world.

It cannot appomf a particular country

" to demmdte the ‘whole world I would

like to pomt out i!xere that even

among the so-ealleq allies, there are

differences Fop example, France and
" Maly have weléomed the M’s

peace plan.  Chine has algo welcom
Japan has = welcomed the 4
plan. - Indiy has welcomed if. But
the USA. it adamant It wants o
dominaté. T wants to have its 'hege-
mony over the world.
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By the time this debate is over, by
the time the Prime Minister raphes ‘o
the debate, perhaps, Kuwait may be
.vacated. Mr. Saddam Hussein had
agreed to withdraw hig forces. - ‘But
we should be more concerned over
the post War scenario. Ag you know,
there are conferences-in Europe.
There are conferences in the U.S.A.
They want to have a security plan for
the region. Who aye these.people to
draw up a secu.rlty plan for the re-
gion? If this is their meaning of se-
curity, God save wus! Therefore,
we should not allow’ them +to
impose their security plan on the
region. We must -not accept any
such security plan. The Asian, Afri-
can- and Arab countriegs should, by
themselves, evolve a seeurity plan ag-
ainst. these imperialist forces,

It is now almost certain that Iraq

will withdraw from Kuwait, or, it .

will ba evicted from there. = But the

more imporfant’ point is, we should
forcetully advocate that the U.S.A.
shoulg vocate Saudi Arabia and from
othegy places in the region, wherever
* it Hag its presence. This should be a

pregondition.  One may say that the
Palestinian 1ssue carmot he linked
_with this. Youi’ may link" it for his-

torical reasons, or, .you may not link
it What is much more relevant
here is the withdrawal of Israel from
ogcupied Arab territories. Of course
'the withdrawal of = Saddam Hussein
- fgem Kuwait is important. But what

- 15 much more imporfant and much -

" more vifal for peace is the withdrawal
"of IsraeI

-1 have two-three points more. We
should insist that, simultaneously, the
thirty big mstallatlons of Pentagon in
~the region qhould be dismantled for-
- thwitle.

'There_ is another are, of concern.
We should take note of the proposed
American- Japanese military alliance.

It will not only endanger China. Tt
wil] endanger us also. Theérefore,
we must express our concern. We
must discourage this. ~We must pro-
756 RS—9
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-be g blessing in disguise.

own compulsxons

test against this.
against this alliance between Japan

and America. Thizg will bg very
much against our security interests.

We must lobby

Today, the whole atmosphere in the
world is changing. The Cambedian
problem ig being solved. Countries
in South-East Asia are coming  to-
gether.  New relationship are emer-
ging in Asia and South-East Asia., We
should strengthen such efforts. In
fact, I would say that this way should
Let there
be a reahgnment of the forces of pro-
gress in the world. My f{riends in-
side the country should reahu this.
We say that thig is not g political
issue, this is not a party issue, this
is not a vote- -catching device. Just
ag there is a realignment of forces
outside, in the same way, the pro-
gressive and peaceloving forces ghould
unite. Then only India can lead the
world to prosperlty A new align-
ment ig- developing in tHe world. The
guarantee for peace is the coming to-
gether of India, China and the
U.S.S.R. If we want real peace, we
should set aside our prejudices and
we should stop scoring points over
one another and real, genuine
alignment ghould take place.in the
world. (Time Bell rings). I am
concluding. Co

Sir, I am alsp concerned about what
is happening in the world, what is
happening in this counfry. We have
seen that the previous - Government
allowed corridor because of its pwn
compulsions. The present Govern-
ment allowed refuellmg because of its
So, we should
have a Government wh1ch should not
only be able’ to govern but also
create situation by joining ali progres-

_sive and peaceful forceg inside the

country—Shri ~Atalji also not his
party—so as to be able to solve the
problems of our country angd algo of
the world.

SHRI DINESH GOSWAMI (Assam):

" Mi. Chairman, Sir 1 am conscious of

the fact to a great extent this discus- -

" sion has pecbxﬁe of acadethic import- -
7 atice g0 far as the immediate outcome
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of the developments in the Gult War
is. concerned because whatever views
we may express here, it will not have
. any effect on the United States which
hag already started the ground war
and will continue to trample the voice
o’ humanity. Ignoring the voice of
the United Nations and showing utter
contempt to it and being oblivious of
the .demands from the non-aligned
nations. The United States have
decided to go for the kill of Iraq, but
this discussion may have some rele-
vance to chalk out our strategy for
the future in view of the changing
politica) gituation in the entire world.

Sir, never before the United Nations
looked so important as it was yester-
day when it had to adjourn the Secu-
rity Council’s discussions because the
U.8. Administration started the
ground war. And if somebody is to
blame for it, I think the United Na-
tions itself must carry the blame be-
cause the Resolution No. 678 wag a
clear violation of the United Nations
Charter.
a charter of peace, it is not 5 charter
of war but its Resolution No. 678 dec-
lared, for the first time, a deadline
for war and not for peace. Declar-

ing a deadline for war itself was a

clegp violation of the Charter. More
than that, under article 43 of the
-U.N. Charter negotiationg are nece-
ssary if any country is to help the
United Nations in engaging way clause

48 of the Charter clearly lays down’

thay all memberg of the United Na-
-tions, in order to confribute to the
maintenance of international peace
ang security, undertake to make avail-
able to the Security Council, on its
own and in accordance with the spe-
clal agreement -or agreements, armned
forces. The reason is that the
agreement lays down the parameters
on which these armed forces can func-
tion. 'Today even India is complain-
ing that the United States have gone
* much beyond the spirit of the Resolu-
tion 678, but unfortunately this Resolu-
tion 678 never laid down the parame-
ters for the United States and the
multinational forees.  Therefore, my
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view is that the Resolution ig totally
against the Charter. And I am sur-
prised that India did not raise its
voice against the Resolution, rather it
took up a position that we stang by
the Resolution, The moment this Re-
solution was passeq by the United
Nations, we opened a dangerous course
in the history or humanity by per-
mitting a country to act ag a police-
man of some parts of the globe, Would
havé United States have gone for
the liberation of Kuwait if it did

- produce potatoes instead of petrol?

It would not have. United States
have never cared for the freedom and
democracy of other countries. Did
they care for the freedom and demo-
cracy in Vietnam? Has it ever cared
for the freedom and democracy of the
people of Palestine who do not have
political  social rightg in  their owm
motherland? Is it not a fact that those
countries who constitute bulk of the
multi-national forces, 83 per cent of
its armed forces, violated with im-
punity the resolution after resolution
of the United Nation ... on

the question of Palestine or
4.00 r.m. on the question of apartheid

in South Africa. There-
fore, the objective of the United
States is very clear—not really
to liberate Kuwait. It has never
hothered tq liberate a country, it never
stood for the defence of freedom and
democracy but to take a stronghold
in the Arab world, because today
world polities is dominated by petrol.
A hundred years back, world politics
was dominated by gold. Today it is
dominated by petrol and, therefore,
the country must have a domination .
of the petrol world. Also, the United
States policy perspective do permit
any third world country to grow, to
be militarily strong, and in that view
Iraq must be taught a lesson! This
has been the perspective of the United
States. Why does the United States
support Pakistan as against democratic
India? It is because a strong democra-
tic India is not tolerable to the United
States, Therefore, in this context, prob.
ably, we in the third world must have
a review of this situation,
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‘Sir, today, for ‘the first time, a uni-
polar world is emerging. We-
very concerned . about. the cold war,
and then the bipolar world or multi.
polar world. But we are alsp seeing,
for the first time, the danger of a
unipolar world. I am totally in ‘agree.
ment with.Mr. Baby that ‘we feel let
down—I would not. like to use strong
worlds against 3 friendly country with
whom we have the best of relations—
the Soviet Union, but I for mysel! ex.
pected that the Soviet Union to veto
Resolution 678, But global * scenarios
have undergone changes, such changes
that the socialist cauntries.have per-

mitted the United States to launch

this offensive—not for the liberation
of Kuwait but for the ‘destruction of
Iraq, for a foothold in'the oil world
and for a domination of the world

nolitics, And the peace effort of the .

Soviets has been treated with con-
tempt, by the United States.

Now the question is, where do .we ¢
go from here? 1 also feel sorry—and
I am ‘not criticizing for the sake of
criticism—that at- a8 time when
the  world’s - attention is drawn
to the Gulf, at a timg when
the NAM, is maklng some sort
of an effort we do not have 'a Foreign
Minister to represent India in- the
Non-Aligned Movement . and we have
1o send. a Minister of a lower level to
represent this country in the delega-’
tion of NAM Forelgn Minister to
Baghdad.” What more unfortunate
situation can there be? In fact, if the
Prime Minister thought of dismissing
Mr..Shukla or asking for his resigna-
tion—because he was treated as &
Member as a disqualified Member, I
think he ought to have dropped him
much before Mr. Shukla undertool:
the task of representing India in the
negotiations at NAM after ull, you
can’t have these pegotiations by just
going to the spot or. by just
being on the spot. These are fong
negotiations, continuous’ ‘negotiations
where the familarity of the individu-
als county, where knowledge of the
international situation counts, . when
your stature counts. Under the proto.
col of conferences of the infernational .

world, a Deputy Minister cannot sit -
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T in the same position aé a Cabinet

Minister does, and it is in
such a state of affairs, at most
serious moment, that we were repre-
sented by a Deputy Minister. I am
sure, Sir, whatever we may say to see
that the United States should with-
draw from the Gulf and the Arab
world, however much our demand may
be for the international eonference on
Middie-East-—an item which has been
on the agenda of the United Nations
for long and for the implementation of
which the United Nations does not do
anything but permits the United States
to go for a mercenary ride to Kuwalt
—there is urgent need for a re-evalua-
tion of our foreign policy, particularly
in the context of the newly emerging
glohal situation, )

The non-aligned nations, today, are’
a divided house. There was a time
when . the voice of. the non-aligned
nations did count in ipternational af-
fairs. Wa also had a close link and
relationship with the socialist world.
Maybe we should again have 'a closer
dialogue with the socialist- world - to
see that. the danger of a unipolar
world can be thwarted .at this stage.
Otherwise, today it is Kuwait, tomor-
row it may be India or any other third
world country. Any powerful third

- world country will be a-vietim of the

U.S. machination at a given -point- of
time on one pretext or another. And
the greatest danger that we see today
is that the United States is in a post-
tion t6 manipulate the United Natinns
in accordance withy the dubious mo-
tives. Therefore, a concerted -fight of
the .NAM nations is necegsary. A re-
view of India’s foreign policy is neces.
sry. 1 feel that we should re-assess our
position, have a closer dialogue with
non-aligned nations ‘and "a seffous’in-
depth consultation with socialist coun-
tries so that we can redraw our-strate-
gies because.the future that we have
before us is not what we have had
two days back in the past. The global
situation global polmcs and perspec- -
tives  have undergone drastic chariges,

‘and ‘we- must be conscmus of them,

Lastly, Su' ag T told before this way
by the United States ig not for libera-
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sion of Kuwait, nobody will support
¥raq’s annexation of Kuwait. We .can-
mot support annexation of one spve-
reffn country by another country, But
the remedy has been worse than the
disease. And nobody can support the
Ynited States’ role af being a police-
man o g partieular part of the globe
for their own purpose.

Therefore, Sir, I conclude by saying
thiat probably the time has come when
in the eontext of the developments in
the Gulf, after seeing what happens
in.the next few.days our international
relationship is considered in greater
depth and_ detail than probably what
we have done in the past. Anqd -the
national consensus on foreign policy
should be maintained at all costs be-
eause 'if we divide ourselves on that
we will only help the adversaries.

Thank you, Mr. Vice-Chairman.
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ﬁa‘u’r{ qIET HW W WA m

w9 WEY AT qEAT; g AveA qrelT

gug w9 WE WIET W9 FHOET I
i mgAng A femag 59 Sy
qer gar & s & an 97 ) o
wer § nan A TR W@ @t
g A & FEwet ¥ fog aged
U ¥ TWRG F KW 9T Aga,
™ arg w1 oW dfad, ¥ wgar §

 Tr wgrm gda 7 agy ww ad e,

Tad 9T 3eAr 3 fo o wien g
Fr ®OTET AT FTHY s § dfew
fferdts &1 Tordl 9T AL ¥ @
@y TEw AT AT W
7 ~q=wr_f#%r€a‘\‘a‘i{ oert 7 it k
T g7 AT gA A gt
¥ g & SaAr qqar § 7w wg
qn wew ¥ ¢ o g oA fgeg
A &N ! ggEw @A uE
gq TLT FT GFT § AU EATRABT
qH T FFHT AT GO
o gw ¥oaw TR Y 1w vl
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{Shri Dinesh Goswami] -
sion of Kuwait, nobody will support
¥raq’s annexation of Kuwait. We .can-
mot support annexation of one spve-
reign country by another country, But
the remedy has been worse than the
disease. And nobody can support the
¥United States’ role of being a police-
man o g partieular part of the globe
for their own purpose.

Therefore, Sir, I conclude by saying
that probably the time has come when
in the eontext of the developments in
the Gulf, after seeing what happens
in.the next few.days our international
relationship is considered in greater
depth and_ detail than probably what
we have done in the past. Anqd -the
national consensus on foreign policy
should be maintained at all costs be-
eause 'if we divide ourselves on that
we will only help the adversaries.

Thank you, Mr. Vice-Chairman.

. S AYRERR TERW IE HVH W
AFH SAWT  FAIG-S9AT T 8,
wgs & wifow ooy ¥ 3@ way
¥ ¥ga &1 WIW VI G QT T
¥ WX gaaat § 5 oaew 9T R
art 5| fede w1 oY =ivag g0
wige a7 37 %@ I@ F w0 A
§ 1 ¥ 37 wT ggagle qigwaRTE
fewgratfial % & ox § Redly amee
¥ F1 9y gW ¥ fad diw fea
ogy o% 2@ § | ART T GASHT,
NI 7T qed, TI-92 qrdET,
AT AT AT, WL GE WIT qHT
wgR 39, ¥ g7 A froaEl F

. wwy & wfee fog S vy ®
| WRC T {9 {YT @ 9T 33w
K ¥ | Ux gEelEAET N
_ T g qgalaTasl N el

< an®t ¥ a1 fadie ded
.- §T TEN-TANFF IX_WIWAM § 7O
- gt WY mE oA & |y w
¥ aad ot @ F 1 Feh
A AwA FT T J9 A% &, AT
0 AR § 1T wAY o g
win Sy @ ¥ Wi fawefr

il s geramt § wlezal

44 e @ § 1 Sl
WreR- W7 fgead & §B ALY

ﬁgf .a
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FC G § 1 I WHE qF WL
Tt g~-gfear gt qug & sAW
¥ iz WY ) a8 I AT 7L Y WX
gfrar & <@ g, &fEw w1 g9 w7
FgH 9T @ § | A, FHAT X@ S
F7 w8 7 wAw g § 1 afe &
Fgal § % a8 =g wEwdl ) 3|
FAT qgT gUAT § Wi ag faear
A qGa GUAT § 4 WWTF ¥ WX
T g%, fgdfgar aimaw’ oF
T TET § FHY §F, FAAOY -
qgeAi § AE 9N qF UF g
FgAT &, fad fa@iT vad wew
greda R o qwy G AT &
|EISAAIE W g9 TEE) F AN
¥ v Hafoo ¥ & Gasrsar Qa0
& ? AT, 6 WUET 1945 FT
fgifaat & $ATHIT 9 W®T 1945
F1 AMEFT I3 AT TR 9 GF
¥ AT 9 wwey &7 Ug ¥ AN A

qIA! TF qEOT A7 FEF FT 47

Ia¥ oY % g1 SgET § HE w5
g1 Mad f5 e SuF 45 ww F
g% fad o IgAT § wewm ~d
Ty § 1 T g a7 fF

‘gw et ¥ wRaik § fx
wew a7 W frat &, gmid ¥
1 740 faar 1 gw gut v - fw
g woA A gF F, w6N QAN
w593 & 50 19% wdwig § W
wIAig $31 UEH FW_F WIN
FQ@ T A@ ATF W F A,
T AET A1 guifen Td & g,
AET W FEET FT A0 5F IR
¥ @@ Wy gHEl @ A s
IaFT gAY 7 I A ¥ 27
F 39T T faar, 3% 4T FINLAX
famr a7 1 faegw @Y WA ¥ Wiy
qRfE N 9ad 28 o qWifas
9. TAE w7 w2 Y @A F g%
#7 7@, AT FAw £ F § | A
fafafoda o< fag avg ¥ Fuadd wY
s ¥ ag fook ¥ WY ¥ @l
ghear ¥ T & | AW o st
T gafeT wad F EY &7 WET
AR OF FT AT wTar ¥
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¢ R A wOA T @A
T R, T FA A qTA F

ot rgee REAN IS AR AT ¢
& wgea frac @ge a0 Tga O
TA § | SEH T 7oEr qaeaE
foeqaft 1 ag womiboye # #x ¥
AT AT § oWl T 9T AWATT oF
FA@ ¥ fag s ol w@ T=¥ge
wd wdr § sgaafwar wgw fr
qMF e (THg AiEYy) 7 9 9aw
A FTETE 87 | A A g @ aae
AEF 1T qS 5T qqr7 § | FAY
graw a7 f5 aq SRW WA
AR 2 aff qEEE oA
wa agdde feard FXL 1 gAR AeE
¥ ot gf ot aHY § wuwr PR
wraar far | 5% S domrforo
. A s faw § 1 gt
¥ g o e gw qifae
wis § 43 & wow gwEr §
FAR AT F 9T gF FT gAFT
. WAty d L ' B

'THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAB):
Please conclude now. Your time is

over.

. i) HEFR SR I O AR
# &y fraz % W) @1 @eR FE
fragfen Tt a8 #% & § <R AW
¥ Twe ¥ ® F A1 TWEHE WA
W g @ ¥ g €
W §to faw ¥ qeteer forr o ffe
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fo fog a@T 5T a7 6 qIT TR
ferg 77 9% § 191 gEw g
A & A oaft frar am b e
fo o fg & fergfirr ot yarfee
frar a1 1 & T ot mW amv
Fgar g v oo atdY qiga 9 ot
AW HAET 0T | & CE geer
F UMY W@FT FRAE O noNe
ek wgw g oar Ao Mo fag wnw
gl, 9gN- a7 av ag arfgar gur
#ff AT wAT gar Ay o ¥ qW
1§ Aarfear s O9v g § W@
Wt & Sq A AT AU Aew any
g for s s T ¥
FT G GAC | AT WA IAR
qF1 & ST " Y a7 gar i n
WE W B | MR I BAN 9q EAW
F WA W e A DLW
exrg@mt A € wq, g AP Ny
Fr 3w aff T gwx ffww @ odOw
Peagfin - 57 aat § 97 agst &
faak art ¥ AT T fera
fr g7 372 ag 9w & f& @ ol
¥ iy A3 w1 g § fo gfourc
Fi AR T ¥ TG ¥ 9@ W
5§ 5 g7 ¥6HT S w Al 2 %y
fF 9n% vy w1 AT 97 | 39-
T g mee g, W ow Y
gy & f6 S9% ogT aw 9 o
awy fegfer & T g
weqq aifear qifedt & e fwrrde
g fear |

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please resume your seat. (Interrup-
tions). Please conclude.
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THE VICE- CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please conclude now. Your time i3
over.
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frg o w1 e far, 9q % arte
T arwe wfeng & gum g, wfers
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7 BT AqR gH 94, AW §
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@ Sreurere wERE, I8 GRfE
FITT FT 660 T AT JWTeqUT AT
Wt 3.@r. qEEed Fefe § dwe
forar war ST SEW o wg WA
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“..calls upon Irag and Kuwait
to begin immediately intensive ne-
gotiations for the resolution of
their differences and support * -all
efforts in this regard and espedey
those of the League of = Arsb

States” D |
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[sfr qTeasia Fag wgsanferar]

ufrm—qa:wram%m%|
AT OF TEHAM FT FAAT G AT AL
Qe T A ST | 9T T TEATA
Fr W ¥ @ 28 UgeEm
WL daw A I AF qr g T
YA aw gEHI g WHATE e
™WarE 3z W oar va"f% \
w@zw, 9T qg INEYWT T
o f@m #lc A T S
678 IWEYWA T § 9ed W 7R
u¥ ST AN E
“. .mindful of its duties and res~
ponsibilities under the Charter of
United Nations for the mainten-
ance and reservation of interna-
tional peace and security.”
&7 adogs das gaT,
‘..authorises member — States
co-operating with the Government
of Kuwait unless Iraq on or before
15th January, 1991, fully imple-
ments, as set forth in paragraph
one above about the foregoing re-
solutions t, wuse all necessary means
to uphold and implement resolu-
tion Nos. 660,1990 and all subsa-
quent, relevant resolutions and to
restore ihter-national peace and
security in the area.”

T g Oy or fagfed find
T WK af'i"‘ % fou a s:mﬂ‘qm

%,G'Fa?ﬁ'ﬁﬂ FIT 21 ®E I
B oadaT B A ¥ wmy § fr
we %e-fed gu sk wgEm &
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\ ?FMTEE‘WEF&T
qr 7 IAFT FW HETLSE a8 0F
Fq%%awa‘ranmﬁrs?s-aﬁw
A AT oA qI-AE  FEETEA FT
wme w1 & fu oad fag e -t

FIGT 9T ) ug‘hu-, oIFT 28 GAHET

qraed gem gg T s famdr
A o wifgmr @ SR anfax
Eﬁaraa 17-18~19df @& aF
Iin 5 fememd® ¥ =T FamsdE
FEEE‘ e, wafoer A ST "o

TS ﬂﬁf@ﬂ%ﬂ’ﬁ%’ﬁﬂﬁ'ﬁ
et g foide w5 § 1 ¥ AW
aw ¥ grdr g xS AW R
7T gfmaT v feamwy wfes
FE A FA aﬁ-%‘ | SqaerTsE
ay, g waar & qfh % S
ST 5w FY N3 fagmat E ol

SHRI V. GOPALSAMY (Tamil
Nadu): When is the Prime Minister
coming to reply?

THE VICE-CHAIRMAN (SHRI M.
A. BABY): He is coming. .,

SHRI T. R. BALU (Tamil Nadu):
Will the Prime Minister give a reply
or not?

SHRI V. GOPALSAMY: The de-
bate can continue. Not that we don’t
want to listen to Mr. Ahluwalia. We
just want to know when the Prime
Minister will reply.

THE LEADER OF TME HOUSE
(SHRI YASHWANT SINHA): The
debate is not yet over. The Prime
Minister will be here at 5.15. If the
debate is over by that time, he will
give his reply or he will reply as
soon as the debate is over, :

Nt qRerofar T wEeorn ¢
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FopEr U <dfew gT & FEr od
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ST ST 9T 97 | 3% U &
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Egaﬁm%a‘mm—waw
F T g § AT ot ag W o
WW*WWTM 0T AT

AT F AW 9T T wErd ey
- wfaw T @Y Srewre
YU e & oaAm & fr s gde
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fereqme ZoQoMe 7 wig fiwar,
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[ g emsita Tag weeatfaar]
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27 W W @ gy
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9gt gmr Trfge |
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28 FIV %1, GAST AOT AT §
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2| 78 wgiew wE &7 arEad’

g oTFoHYo FT 1T 9T WIAT §,
qgey, g ww A1 aifewd
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“The first purpose of that Orga-

nization is to maintain international
peace and security and to develop
friendly relations among nations
and to take proper measures »
strengthen universal peace.”

9T 3g FIA A7 QI 377 ATRAE?
#17 qfaada sa@ge T g9 AT
® & A1 Eeqmag faeafeT a6y
e FLRE? i gfrar
TR gaferT #¢ fear § saaer
E ey

Ioawieny  wghE, faa = gaw
Raar frar, $9 Wodldo ¥ e
fear ot daet v& =@ & oo
Tw Ft Gfw & AWt F1 gw wde
FC AET & 1 9T gAY TRt
¥ @9} WeaT ST av ar gg 9y
TWE § & AR o9 HTHT |eT
g a1 WX Ia¥ FEr ar fF wrEr
fegeamr &1 feear & oiv fggem
¥ T I 9w feur @ av 3w
adt ¥ 9 M| TH §, 94 U
aedt wridt ¥ fo¥ gw %@ Two
10 ¥ wawr frar f5 gw @y
FAFE FHI, gH EETEAT FoeE %ﬁ
AT AT SAF GRGET. [ grw
o =@ v wer fro. .
(saaee) ‘

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Now, please conclude.

=t gomit Tag sgepanfona ¢
I am concluding. .

TR o5 5 oow W e aw
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S e IR CE - ol )
forgsT gamn AT ag fF o @
@ W Ay el gy g & SAEy
e {99 g9 @ sufora sﬁ;
y A&

st AR REUS_ TG DAY TEAA
qF W wig WA & g
qeETe § A1 E... (swEw) -

R grasta  fag sEqwifomn
ANTETE AENET, IR T Faviyt
N dgFw F 1 g w7 fw

“I would like to share with you
all my high appreciation for the
-donation of blood that you would
like to send. In fact, till now, I
have received no request from
Irag for the blood. So, I assure
you that I will come back to you
when T receive such a kind of re-
quest. Regarding the medicines,
you please advise the donors to
send those medicines that may not
expire during the transit period.
The producers could kindly have a
look at the list of medicines in
this regard.”

[25 FEB. 19911
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g 93¢ w1 fggeam ¥ ¥ Wig
tF saxi a4 97 gr ;7 itrﬁ Fi
I8 Fr W SUS-WITG Ao F
®Ag T |

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Mr. Gautam, not here,
Shri Abdulla Koya, not here. Prof.
Sourendra Bhattacharjee.

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr
Vice-Chairman, I think at this gtage
the aspect of the Gulf war which
should receive our greatest attention
is the aggression on Iraq by the
gang of 28 led by the US imperia-
lism. It has been so from the very
beginning and it is more so now
when the US President out of hand
rejected the 8-point or the 6-point
Peace blan of the Siviet President.
Mr. Gorbachev. Now this rebuff for Mr
Gorbachev was, perhaps, due to the
acquiscence of the Soviet Union to
the US game plan by supporting Re-
solution No. 678 and not remaining
content with that, by supporting the
US-led military action also, thereby
making clear to the USA that they
have nothing to fear and there is no-
body to challenge their authority.
They were really the monarch of all
they surveyed and, this time, had
none to dispute. The Soviet Union
could have vetoed this later Resolu-
tion, Resolution No. 878. It did not
do it. China, though it did not sup-
port, abstained, and, later on, sang to
the tune of the United States of
America. This has been the groes,
sorely-disappointing aspect of the
international polity in the post-
Second World War scenario. Such an
utter contempt was never shown to
the Soviet Union before in the com-
ity of nations, It Is not just an insult
to the U.S.S.R. Even those who are
looking to it as the bastion of soclal-
ism must hang their heads in shame
in this development.

At the present moment, what 1s
happening? The role of India has
been disappointing. What else could
it be. Not only the combat planes of
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:the U.S. Air Force were refuelled
here, but as it came out, the most
dangerous U.S. planes were also re-
fuelled here. They came from Diego
Garcia to India and were refuelled
at Madras Airport, at Sahar
Airport in Bomby, and elsewhere.
Still, our Prime Minister could talk
of humanitarian acts. Never before
in the history of the world, perhaps,
the term, ‘humanitarian’, has heen
used in such a perverse manner. The
refuelling of the combat planes of a
belligerent country by a neutral
country could, i nno way, be termed
as a ‘humanitarian act’, and it does
speak very ill of him.

Our role in activating the non-
aligned movement is bette; not re-
ferreq to Now, our youthful former
Prime Minister is on a global mission
to bring about peace. He had a four-
hour talk with President Gorbachev.
But it seems so to me that his arrival
was a signal to the United States’
ground action against Iraq. It was
more or less like that. It may be that
the de jure Prime Minister is there
to compliment what is done there
by the de facto Prime Minister. We
do not know what position the Gov-
ernment took in respect of his tour.

A point was made by Mr. Dinesh
Goswami. The United Nations has
never been so misused, in spite of
many shortcomings, many shortfalls,
in this organisation. This is the
second time that Big Power have
‘been allowed to intervene in  the
matters of another nation. The ear-
lier instance was in connection with
Korea, in 1951, when the Soviet
Union was hoycotting the Security
Council and, therefore, could not ex-

ercise the right of veto against that

Resolution. Even in Korea, the Am-
erican GIs were donning U. N. bad-
ges. But this time, this gang of 28
has usurped the power of the United
Nations. When an individual nation
takes any action against another na-
tion, there is aggression. This is what
has been done by the devout Christ-
jan. Mr. Bush. and Mr. John Malor,
who was Britain’s Tron Lady’s minor
and now in the apron-strings of the

[ 25 FEB. 1991 ]
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U.S. President. Mitterrand tried to
show -- some independence .-, .,
" “but ultimately has fallen in
" line and was the first to enter
5.00 PM. into Mkag. My submission
woulq be, we cannot atone
for all our lapses, I call them
lapseés without. calling them a ‘crime’ -
if from this House we are able to ac.
cept a resolution condemning the
U.S. led aggression on Iraq even after
Irag agreed to withdraw its army from
Kuwait in terms of the Gorbachev
peace plan, first of 8-points and then
of 6 points. We should call upon Iraq
even now-it may be redundant but
that is necessary to show that we do
not approve of the occupation of
Kuwait, whatever might be our argu.
ment against Kuwait as the stooge
State—that the Iraqi army should va-
cate Kuwait. At the same time, the
U.S.-led multi-national forces should
also be evacuated from the Gulf
region. Both these evacuations can be
supervised by a U.N, team comprising
non-combatant members of the UN.
Naturally, the team cannot include all
the members of the U.N. The total
membership is 154 and even if we re-
duced 28 plus 1 members, there would
be 125 members. So, a small team has
to e comprised who would observe
these evacuations. That would be in
keeping with the tradition of the
Unijted Nations, United Nations can
also utilise the services of powers
which are not major,

Before concluding I must mention
one point regarding the future of the
United Nations. The League of Nations
hag an unholy demice because of the
refusal of the then big powers,
Britain, France and the United States,
to take the challenge of the fascist
powers. That brought the end of the
League of Nations. There were certain
constitutiona] lapses also. This time
there may be a very indecent burial
of the United Nations if the superecili-
ous imperialist aggression of various
countries in the name of the U.N. can-
not be put a stop to. That is but there
is the moral aspect of the not always
a military affair|public opinion all over
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the world, We should take that inte
account and {ry to save the U.N, Real-
1y, that is an instrument of peace, not
of war or aggression.
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SHRI PARVATHANEN; UPENDRA
(Andbra Pradesh).; The Gulf war has
taken a serious turn in the last few
days, particularly since yesterday,
when the ground attacks have started
and the United States an{ its allies in
utter disregard of the world opinion
are trying to occupy Iraqg. The United
States is acting as an international
policeman and the statement emanat-
ing from its leader smack of arrogance
of power and also utter contempt for
the third world countries. The main
intention of the Americans rushing to
the ground war is to frustrate the
Soviet Peace Plan at the stage when
it wag about to succeed. Irag has ac
cepted it. A number of allies of the
United States als, accepted it and
there was a ray of hope that the war
would be ended. In fact, the difference
between the peace proposals put for-
ward in the Soviet initiative and the
American conditions was not substan-
tial to warrant this kind of escalation
of war. The Uniteq Nations itself has
been made a captive organisation of
the Uniteq States and its allies. Even
in the Security Council 11 debate
was not allowed to take place and the
countries. which advocated peace had
to leave the meeting in disgust. In
fact, what is happening in the Gulf
today is beyond the scope of the
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Security Council Resolutions. The
Security Counci] resolutions authoris
ed any action to get Kuwait vacated,
but this is going much beyond that. It
is not only a move to get Iraq vacate
Kuwait, but to destroy Iraq industrial-
ly, militarily and economically. A full
_scale unprecedented war has been go-
ing on and the Allied forces have en.
tered both Kuwait and Iraq. This is
not a war by the United Nations gr on
behalf of the United Nations. It has
been made amply clear by the Secre-
tary-General himself that it is not a
United Nations’ war, but some coun-
tries have taken upon themselves this
responsibility of teaching a lesson to
Irag. In fact, we did condemn, all of
us condemned Iraq’s annexation of
Kuwait, That was unwarranted and
we all demanded that Iraq should va-
cate Kuwait. But the United States’
intention does not appear to get Irag
vacate Kuwait. As I mentioned, this
wholesale destruction of Iraq is being
attempteq and large scale civilian
casualties are taking place, All indus-
tries have been damaged. Ports have
been damaged, We do not know what
will be the final outcome, what will be
the number of casualties in this war,
Particularly our heart goes to Iraq
which has always been a friend of
our country and which has stood by
us on a number of occasions, support-
ed our cause in many respects.

Much has been said about our Gov-
ernment’s own reaction or lack of re-
action at the initial stages of the war.
In fact, we have lost the initiative in
meking an effort towards peace, The
reaction has been belated and very
half-hearted. Tn  fact, the Congresa
party tekes credit that only on the
pressure of their party the
Government hag moved; otherwise the
Government was sleeping, it was not
taking any action. T do not know the
fact but it has been a belated reaction.
India should have taken the initiative
much earlier through NAM and inter-
national fora,

Much 2lso has been said about the
refuelling facilities given to the Amerl.
can warplanes at the Indian airports,
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Here again the Prime Minister bas
given a very ambiguous reply when hg
was asked about the refuelling facili.
ties. He said “refuelling was not stop-
ped but iy stopped automatically,”
He said:

‘T A w@, T Fr w47

That means it stopped on its own. In
fact, it is the United States which has
stopped using refuelling facilities. It
did not stop at the bidding of the
Indian Government. Probably they
have seen the embarrassment of this
Governments. I do not know whether
some friends like Dr, Subramanian
Swamy must have worked behind the
scenes for this, But somehow the
American have saved the face of this
Government.

-

There was also a charge tha) the
previous Government headeq by Mr.
V.P. Singh gave permission for refuel-
ling. X categorically deny that No such
permission was given... (Interrup-
tions)...I am not yielding. In fact,
in September y specific request was
received by the Government for this
kind of refuelling but it was rejected
by the then Prime Minister

As regards overflying, it is a normal
thing in the peace times, It has been
happening not only today but for
decades. There is nothing new in that.
But my complaint is that when a war
broke out, it is the duty of the Gov-
ernment of the day to weigh the con-
sequences of every action and in the
national intrest whatever has to be
done should have been done by the
Government... (Interruptions)... .
That permission should not have been
'‘given.

Mr. Jacob also said that even when
Kuwait was occupied and when war
was threatening, the National Front
Government did not react, did not
take initiative, But T would like
fo remind the hon. House that it was
Mr. Gujral as the External Affairs
Minister, who was the first man to
visit both Kuwait and Irag and met
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both the Kuwait leaders and Iraq
leaders and tried to evolve a solution.
He did move the United Nations also
at that time. In regard to the plight
of the Indians also 14 lakh Indians
were evacuated at that time which
was unprecedented in the world’s
history. Therefore, it is not correct to
say that the previous Government
had not reacted properly.

Much has been said about the visit
of Mr. Rajiv Gandhi also to the Soviet
Union and Iran. In fact, we should
welcome any leader making any effort
towards peace. But the only awkward
thing in this entire arrangement is
that when Mr. Rajiv Gandhi, as ex-
Prime Minister, was going to negotiate
or talk to the world leaders, he should
have been authorised by this Govern-

ment. He should have gone as a
representative of this Government,
Otherwise... (Interruptions)

Fo TAWT QT : ST TEY
a frmx ¥t d @ ¥ v F fow
M E 1 IR AR 9 a nareT
g da W g .. (%awgw)
I ¥ favg wifa w1 a|® TR
*T gAfmmg drecy 1, .. (W)

SHRI PARVATHANENI UPEN-
DRA: I do admit what Ratnakar
Pandeyji said. Mr. Rajiv Gandhi has
got wide contacts and a lot of pen-
chant for foreign relations and for
everything foreign. In fact, I had the
occasion once to comment that we
welcomed him on his oecasional visits
to the country becuse every ten days,
he used to make a foreign trip. That
is why he has a penchant for foreign
relations. I agree, to that extent he
has wide contacts. My only point is,
he should have been authorised. He
should have been sent as a represen-
tative of the country by this Govern-
ment., Otherwise, today there is a
very awkward situation. Tn Teheran,
there are two delegations, one led by
Mr. Rajiv Gandhi and the other by
Mr. Digvijay Singh. And I do not
know who is negotiating on behalf of
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this country and who will speak on
behalf of this country and what com-
mitments they will make. And what
is the value of Mr. Rajiv Gandhi’s
talks and his commitments? Will this
Government which is managed by Mr.
Rajiv Gandhi, accept everything that
Mr. Rajiv Gandhi will do there. I do
not know what will happen to that?
(Interruptions). This is a very pecu-
liar situation which has arisen. And—
I do not know—the Prime Minister
must have a part. (Interruptions). I
am finishing in two minutes. Mr. Rajiv
Gandhi was preoccupied with the...
(Interruptions)

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Jadhavji, please wait.
Your leader will be speaking now.

SHRI PARVATHANENI UPEN-
DRA: Mr. Rajiv Gandhi was preoccu-~
pied with the Gulf crisis for the last
more than one month. We all know
that. In fact, the Congress people
know it much better because when-
ever they wanted an appointment, it
was said that he was busy with the

-GQulf crisis. (Interruptions)

SHRI M. M. JACOB: I have an
objection to the manner in which...
(Interruptions) -

SHRI PARVATHANENI UPEN-
DRA: I am just telling you that he
was preoccupied, he was devoting so
much time, he was working hard.
(Interruptions). And imy information
was, he was very closely monitoring
the war through the CNN telecast.
That also he was doing throughout
the night burning the mid-night oil.
It is all right. It is only off the way
I said that. My point is, he should
have been authorised. On that, pro-
bably the Prime Minister thought that
even if he was away for one day, he
could save himself from the withdra-
wal letter. And in fact, Chandra
Shekhariji is a good friend of mine. I
would advise him to send Rajivii
more often to foreign countries on
delegations of this kind. Our experi-
ence was also there. We sent Tauji
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to China for-a long trip. But he im-
mediately cut short the visit and came
away. That is the only pitfall. Other-
wise, in his own interest, I would say
that he should send Mr. Rajiv Gandhi
to foreign countries more and more, if
not authoritatively at least
informally. '

Sir, laughter apart, we have now
reached a very serious situation in the
world. India should be very active.
We should take more initiative and
condemn the - American action. In
fact, 1T suggest that we should pass a
resolution condemning the American
ground action, and occupation of Iraq
and our good wishes should go to Iraq
and its leadership and we should see
that Iraq mamta.ms its independenos.
At the same time, we should also see
that Kuwait is liberated. Thank you
very much.

THE VICE-CHAIRMAN (SHRI M.
A. BABY): There is also a widespread
feeling expressed in the House that
there should be some unanimous
resolution. Now Mr. Chavan is there.
I hope that when the Prime Minister
replies, this feeling will be taken into
consideration.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra):
We should send a message which will
be heeded to.
© of T wqdw Ty (fagre)
im A Td ST -

mm (stgwoge &dt)
ﬂmmmaﬁm%nam agt ag‘r

wagaran (St qwoge dAt)
o= faae & amry w7 v 7
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7t Fgar fs 1984 =T 1987 H
Fiag adf ¥ gfee qie M sl
T ¥ AW F gWa T qwanan
gaT 9T, 38 wSrE gga @« =AW
o7 FwAET dRr Aofro THE HTHIT
1 F Sqrar I A, AT BET &
fr wdE? # R AN § |
mHF AN A g FAR A
... (FER) AT FORTT G AT
T . (=)

o TEAMET QoA :  TOHT
fafeze amamed)

=t Traweaw fag @9 AT

FEN A A qWAr g, gw A«
g g50 faw gu & 1. .. (swwaw)
gret fgn 1| FE S a8 sewr
ST BEY § R HeSHT F qIHIT
THT ¢ gA FAFT Shse1E (FUEU §
fesr o T oelie W™ WERTT AT
FHY ¥, AT AT FHa g AV
¥ ooF fam W gEY v Ad awne
... (aw@ ® @) FiEw ¥
T gAr € 9§ que ® a@
Wy & WY JET GEESIH @ud § |
.. (FE™) . qF TR qEA
Wty e el ¥ oam
AT AT | F IR ¥ A, w9
g j AEY TEEY AeA & a%E
TowST W & 1

THE VICE-CHAIRMAN (SHRI M.
A. BABY): You started on Gulf and
now you are going to Congress-I.
Please conclude now.

Y Tw waaw fag : 79 ¥ FrE-
A-FE TOWTH UTHT H1Ed & FiiE
9% 18 i@ ar wigw  fafaeEw
R A amm {adwn arfesi w0
qifer e &Y T Ut e wY
aem wgf a1 & femfew & fog
¥ Fgr a1 o fogfw ¥ fag
qg CT A 4g FRIC wT 607
18 i@ 1 a4 faoer o &
ANT §, FEE S WP Y, TWR UWT
wm fr oy aid S ¥ Fr war?
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TN F@ qW wd a4 Ifew W
HIT &5 FT W7 Veqd @r, IS
qret difaw ¥ SH Fr - W
TWE-IYT YWY FUS TE wT
vears qra g war 1 w@ S
AT AR Sy T § wg REMH
T g A & wR wE qu I
Fifere gu} & give § F4F ofewr
T @ 1. .. (sweaw)

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Please conclude. You are-
digressing to other topies.

st TR wdw Tag . AR ]
T FT FTeO WA
THE VICE-CHAIRMAN (SHRI M.

A. BABY): Plesse oonclude, Pleas
conclude your speech. ’

st werdw fag ;o ug wafesr
FI TR FT FT FE JE0 L

... (vaw)... 1987 F 18
WHRER FT AT FE qUH I

22.60 9W@e #w fxyr, fro

wh & a7 So" Tew SEwr
TET & @lEF Uy §1 Suw

ST Wred wudl & &7 wfedl §

arer 9% gU & 1 @Y suAr gEiAT

1 AT www & T oag 3@ w7

AR A

THE VICE-CHAIRMAN (SHRI M.

A. BABY): You don’t have any time,
Please conclude now.

=t Tw wqdw fag :  SumwE
wgEy, § %g wg sgar g fw
gaferr & S gew o FAET
ITH WL TEA SYET SEAY g @
afes g MT wAS A e
T wHE a™t & T & aw
Tl | sAd awT fedfem
AmEE 0 EeT safs ggf aleT
FroagTS 1 owd o

JrawieaEr (ot URo Qo dat) =
o9 FErqe F |

st vw wwaw fag ;@ qaw
wgar a1 5 gw wnar qumea §

3

5]
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o7 g7 & T & 1 gEiRe f0
TS T A M FWE AT IT
A 9 #f @er afen Giia awgt
et 9T ST 1 oA gfvgd gfugy
¥ s (waw ¥ o)) wiemg @
g #HifF 3z Tt e w
ETTAT AT 1 AWES, § oA
e Efs .

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Please conclude now.

DR. Z. A. AHMAD (Uttar Pradesh):
The Prime Minister is sitting here. He
has to make a speech. What he is
talking is totally irrelevant, Sir.

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Your time is already
exhausted. Ram Awadheshji, you
have already spoken for more than
five minutes.

=t T wepgm fag ;o F owmew
fafreee o1 sum aff & & §

THE VICE-CHAIRMAN (SHRI M.
A. BABY): You don’t have more than
three minutes. You now conclude.
Your time is over,

st T wedw fag @ WS OH
Fpqfenr | ... (cwEw)... TE
g ¥ _FE Q0 A9 _gedr 4 T
¢ #hifs daw 14 TEC €9 @9 &7
g ¥ 9T @ AT A g7 [/,
W, T AT R AW A ¥
wqr & 1 R Sfafer 2z AT AT @
3700 FUET T | 39§ 8 3188
FOe AT Afafed a8 A% ¥ agw
w7 ¥ wfn I s 93 @

g .. (v W E). ..

THE VICE-CHAIRMAN (SHRI M.
A. BABY): Please conclude now.
Your time is over.

SHRI RAM AWADHESH SINGH:
I am concluding, Sir.

THE VICE-CHAIRMAN (SHRI
M. A. BABY): This is not a question
of impatience. Please conclude.
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ot U wau'w fag': somr, om
fafie & 78 ¢, 9@ =19 s =)
g a1 . REwY 3@ ¥ Ay wer e
g fe andar = o feam oy
AT ®® OMT AT A oA ¥
fenr e & a8 _Fgmr g g fw
%rs':ér(ré, ‘—’ﬁ ﬂ"‘ﬁfﬁﬂ ﬁm %’, a‘fz:{_
AuET 8, TWwEt ¢, =% wmw w
foit & qom % 3 &1 Y wrew
T 7 A A FE 5 e ¥
E-R T W AT A gwwy @4
g, 5@, & mgm 5 e o
A T o A FE qwmE &
Fg, &N W T/H wY A 71 for-
fag 3 3 o *f @), 7@ aw
T o 08 waw Iory fix ma fagt
gft @ 2 & 9 5 @1 oo
WHAGT & W GWET AT G
T | :

THE VICE-CHAIRMAN (SHE™
M. A. BABY): Mr. Prime Minister.

SHRI V. GOPALSAMY: Sir, I have-
... (Interruptions) . ..

THE VICE-CHAIRMAN
M. A. BABY):
spoken.

(SHRI'
You have already

SHRI V. GOPALSAMY. I am on
a point of order. (Interruptions)

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Plegse sit down.

SHRI JAGESH DESAI (Maha-
rashtra): There is no point of order.

SHRI V. NARAYANASAMY (Pon- .
dicherry): There is no point of order.
On what subject you are raising the
point of order?

SHRI KAPIL VERMA (Uttar Pra-
desh): There is no point of order.

SHRI V. GOPALSAMY: I cannot
understand. (Interruptions).

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Please sit down.

SHRI V. GOPALSAMY: Ttis a
very important point of order.
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SHRI SUBRAMANIAN SWAMY:
Is it connected with the Gulf situa-
tion?

THE VICE-CHAIRMAN (SHRI
M. A. BARY): What is the point cf
order?

DR. TRATNAKAR PANDEY:
Why are you disturbing the whole
day? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Please, please. ..

SHRI V GOPALSAMY: We are
very keen to listen to the reply of the
hon. Prime Minister now. A terrible
blood-bath is going on in the Gulf...
(Interruptions)... I am coming to
point of order.

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Please come to the
point directly.

SHRI V. GOPALSAMY: India
has committed an unpardonable crime
by permitting refuelling facility for
American Air Force planes to deci-
mate the population in Iraq and the
Prime Minister, Mr. Chandra Shekhar,
is solely responsible for it... (Inter-
ruptions) ...

THE VICE-CHAIRMAN (SHRI
M. A. BABY): The Prime Minister

will be replying now. Please it
down.
SHRI V. GOPALSAMY: Mr

Chandra Shekhar has permitted...
(Interruptions) He is & man of con-
science. (Interruptions)... He has no
moral authority. .. ( Interruptions) ...

PHE VICE-CHAIRMAN (SHRI
M. A. BABY): Mr. Gopalasamy, please
sit down. (Interruptions)...

SHRI V. GOPALSAMY: ... He has
put India on the dock in the comity
of nations. .. (Interruptions) . . . He
has brought down the honour and
dignity of India... (Interruptions) . .

THE VICE-CHAIRMAN (SHRI
M. A. BABY): You have made your
points... (Interruptions)... Please
it down. (Interruptions)...

[RAJYA SABHA]
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It is no point of order. Please sit
down. Now, the hon. Prime Minister.

THE PRIME MINISTER (SHRI
CHANDRA SHEKHAR): Mr Vice-
Chairman, Sir, first I shall like to
respond to the suggestion given by
you. My colleagues in this House and
in the other House sugegsted that
today we should pass some resolu-
tion expressing our concern about
the developing situation in the Gulf
area. This afterncon I consulted lea-
ders of various political parties and
we came to the understanding that
everyday the Parliament should not
pass Resolutions. but with their con-
sultation I made a statement in the
other House on the recent Gulf prob-
lem and I shall like to make that
statement in this House before I take
up the matter that has been taken up
in this debate. With your permission.
Mr. Vice-Chairman, I read the state-
ment.

“As the hon. Members are aware,
all the efforts made by the Security
Council on 23rd February to stop the
war and to restore peace in the Gulf
region proved to be of no avail. The
ground war has been started and has
been going on for the last two davs.
Its consequences are going 1o be
really devastating. Trag and Kuwait
may be destroved almost beyond
recognition. Hundreds of thousands
of people of these two coun-
tries are 1likely to suffer ond
many wmore thousands of innn-
cent Yives are likely to be lost. The
use of weapons of mass destruction,
which I have already characterised
as a crime against humanity, -ecannot
be ruled out. In the Security Council
meeting which was convened at the
initiative of the Soviet Union and
where the Gorbachev proposals were
submitted, the Indian delegation tried
every possible means to seck reconci-
liation between the differing vositions
of the parties to the conflict and
prepare a framework for bringing the
war to an end. The maiority of the
countries accepted our suggestion to
prepare a vaver as the basis for
achieving this result. In fact. at one
stage the President of the Council
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even thought of entrusting the task
of preparing a draft to India, Ecqua-
doa' and Austria, Unfortunately
on account of the rigid position taken
by a'few members of the Council,
that for the present the Council had
no role to play, -it became impossible
for the Council to discharge its res-
ponsibilities under the Charter. The
Council stands paralysed since then.
We have approached Governments of
the member-countries of the Council

in their capitals to send instruction to -

their representatives in New York to
activate the Council so that it can
play its due role. We are awaiting
their response. In the mean time we
are getting in touch with all the rep-
resentatives of the member-countries
in New York to see what the Council
can . do. The immediate task it to
bring about a cessation of hostilities

on the basis of total withdrawal of

Iraq from KXuwait within a time-
bound framework. The Security
Council should without further waste
of time, take in hand the pursuit of
peace,”

Mr, Vice-Chairman, we feel grave
concern about the situation. When 1
came to this House, the latest message
I got was—which is not yet confirm-

ed—that out of 200 oil-wells in Ku--

wait, almosy a hundreq were on flre

It this is the situation, we do not.

know where the war -will lead hu-
manity to in the coming few days.
This is the total situajion. :

1 would like to share the informa- -

fion with the honourable Members
that in spite of all. handicaps, all the
stubborn positions taken by various
groups, India has been pursuing and
even now is pursuing every possible
way to see that we find some opening
in order to establish peace in that
area. ‘ o

One._honourable Member, my friend,
Mr. Upendra, was very much concern-
ed .as to whg was representing India
in Teharan, whether Shri Digvijay
Sipngh - or Shri Rajiv Gandhi. He
knows that at least, that Government

of Indja js. represented by the Minis~

ters there. Butf in the other House I
756 R, S.—11
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said two days back that any honourable
Member who could contribute some--
thing in order to bring peace in that
region would always be welcome, sp;:,
Rajiv Gandhi has gone there on the:
invitation of Iran and also.has met the.
President of the - USSR, Mr
Gorbachev, in order to ﬂnd ways whe-r
ther something cgn be done to estab-
lish peace, to bring peace in that area.
On the same day I suggested that if
my friend, Shri Gujral could contri- -
bute something, he would be welcorne,
to do so, The same invitation I extend
to my friend, Mr. Upendra. If-he can
contribute something in this situation,
we don't go on prestige, we don't ga.
on formalities. Anybody who can con-
tribte something for bringing peacg
in that area will be welcome from the
side of the Government, I think on
that we need not make an issue of"
this-type of formality. This is what I
wanted- to make clear.. - .

The o&her thlng is my fnend waa
very much agitated that I_was solely
responsible for permitting “the reflil-
ling facility to America. In the other -
House .1 Sald.—-I shall not go mto ‘the,
past, I would hot like ‘to. . a_pportmn
blame to .anybody. else—the decision.

to allow American planes to. refuel in

India was thaf of the Governméni of =
India.of which.I am the Prime mes
ter today and  take.the ful] reﬁ;ponsx-
bility. without finding .any alib; from.
any.other source. But there are t:ertam
things .which_ should nof be dlstorted

I would not hke to go 1nto the past,

I would not like to ‘Bo jinto the reqo,r;i.
as to who dig what. But one thing
should_make quite clear in order to
keep ;nd:as posltlon mt % &nd clear.‘
in the’ world opinwn that at no 'hme
was there any agreement “gighed; wha-*
ther at the time of Indlra Ganghi or
Rajiv Gandhi * or even- Vishwanath
Pratap”. Singh " for refuelling -oF for:
overflights. ‘1 :woilld ° like 1o make™it: -
cledr to’ My friend Shri P Pendra-: -
on oné point. I shall Hke to’ —eGérdet s
you, "The position s M'mﬁﬁg«w\'
inteynational norms, it:iwé ‘allow Ay’ -

aeroplang to fly over our al¥ space;:1t?:

is the practice that there should be a
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transit landing. Transit landing is!
compulsory, because then the country
can use her sovereignty to inspect wha
it is carrying. This is not done when
thy aeropiane iz flying a VIP, Head
of & Government or an Army General

Thig is the practise not only in India,
but also aft over the world. 1 do not
know what Mr, Upendra has tp sey

He wmust be knowing about his Gov-

ernment’s performance at that time. I
shall not say a word about what they
dig at that time, but, let us not get
confused whether overflight is justi-
fied or not. Overflight is more serious,

when you allow overflight over your
territory. Then, after landing, refuel-

Iing is a normal practice and retucing
is not something special. If the plane
lands at a particular airport, refuel.
ling is done and it is done all over the
world. Mr. Vice-Chairman, even today,
to this day while T am talkmg n this
House, normally, in 18 or 20 countries
our Air Farce planes are flying with
all these facilities. I shall not gg into
thege details,

DR, Z. A. AHMAD: I would like to
heve a clarification. The hon. Prime
Minister said that the Head of a State
is permitted -without any inspection
and the same is true even in case of
Army Generals. What does that mean?
There are hundreds and thousnads of
army generals in the world today and
their number is increasing. So, is there
amy category of army generals and is
that category defined or anybody cal-
l'mg himself an army general...(Inter-
ruptions) . ..is treated like that?

SKRICHAN:DRA SHEKHAR: By
‘army geméral’ I mean Army Chief,
Afser my speech, you can ask,

So, Six, & was for the first time,
that ¢the Gowvermiment of India got a
odtegorical fssii¥hnceg from the Govern.
mant of the United States of Ameriea
thet they will not carry any lethd
VSAPORS or any WwWar material, and -
wlﬂhmedtor mﬁmm

(Im&mw) :
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SHRI V. GOPALSAMY: Was the
inspection made?
SHR;T CHANDRA SHEKHAR:

Inspection is not made generally,

SHR} V. GOPALSAMY: Iow do
you knoey that they are not carrying
lethal weapons?. .. (Interruptions) ..

DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh). Indian ships have
been searched in the Gulf, How do you
know that lethal weapons are not be-
ing carried? How do you know that?
We have made a compromise.., (Intér-
ruptions) ...

THE VICE-CHATRMAN: (SHRI M.
A, BABY) Please sit down.

SHR; CHANDRA SHEKHAR:
Fortumately, international norms are
not guided by the norms established
Ly the DMK in Tamil Nadu . (Inter-
TRpLONRS) . .

THE VICE-CHAIRMAN (SHRI M.

A, BABY): If all of you stand up,
how is it possible?...{Interruptions)
. .Please sit down. .. {Interruptions).

..Let there be one Mentber speaking
for all of you; not all of you should
speak at the same time... (Interrup~
tions) .. .If all of you speak, nothing
can be  heard... (Interruptions)...
Please listen. .. (Interruptions) ...
Pleage sit down . . . (Inter-
ruptions) . . .. Please sit down. 1
am on my legs. All of you, pleasg sit
down... (Interruption)... I am on
my legs. Please sit down.. (Inter-
ruptions) ... Just a minute. AR of
you, Dplease git down...(Interrup-
tions) ... Please sit down... (Inter-
ruptions) ...1 amm on my legs...(in-
terraptiorm) ... You please sit down.
This is net right..(Interruptions)...
No one is listening to what you are
saying...(Interruptions) .If all of you
speak together, who can hear you?.,,
(Interruptionz) ... Please sit down...
(Interruptions)...] am on my legs.
So, a1l of you, please sit down...(In~
terruptions) .. .How is it passible to
hem'jiall of you speak togethes....
(Tnferruptions)... ¥t all of you speak
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together, how is it possible to hear?...
(Interruptions) ... Kindly listen...
(Interruptions) ., It all of you speak
together, nobody will listen to what
you are saying...(Interruptians)...
‘Mr. Gopalsamy, you please speak for
your party...(Interruptions)... Please
sit down... (Interruptions). ..

SHRI V. GOPALSAMY: S8ir, Mr.
Cpandra Shekhar should realise that
we have not heen behaving like the
agents of America... (Interruptions).

THE VICE-CHAIRMAN (SHRI M.

. A. BABY): Al of you, please sit

dawn.. . {Interruptions) .. I all of
you speak together, mnothing can be
heard and nothing will be audible...
(Interruptions) ... Nobody can listen
to you (Interruptions) ...Please listen
listen now to the veteran Member,
Shri B, A, Anand... (Interruptions)...

SHRI V. GOPALSAMY: 1 would
like to know whether any inspec-
tion was made of the warplenes...
(Interruptions)...I am asking a spe-
cific question.. . (Interruptions) ...
I am asking a2 specific question whet-
her any inspection was made of the
war planes... (Interruptions) ...

THE VICE-CHAIRMAN (SHRI M.
A, BABY): Pleage sit down. Let the
Leader of the House speak now...
(Interruptions) ...Let the Leader of
the House speak now...(Interrup-
tions) ...
der of the House speak now. Please
sit down...(Interruptions)... Mr.
Baly, you please sit down...(Inter-
ruptions) ... All of you, Dplease sit
down. I am on my Ilegs...(Inter-
ruptions) ...Just a minute. Let the
Leader of the House speak now...
(Interruptions) ...

SHRI YASHWANT SINHA: Mr.
Vice-Chairman, Sir, for two days we
have listened to this debate in peave.
A number of points have been made
which have been extremely unpleasant
and painful to all of us, to the Gov-
ernment in particular. But we have
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not responded and We have not retor-
ted. The Prime Minister is speaking

. and muy ¥, with folded hands, appeal

to the entire House that we must give

him an opportunity to say what he
has to say?... (Interruptians)..

SOME HON. MEMBERS: Yes,
yes.. . (Interruptions) ...

THE VICE-CHAIRMAN (SHRI M.
A. BARY): Please sit down, afl of
you,.. (Interruptiong) ... 'Thix is nat
proper.. . (Interruptiona)... Let the
Leader of the House complete.. (In-
terruptions) . . .Let the Leader of the
House complete. .. (Interruptions)...
Plense sit down... (Interruptions). ..
Let the Leader of the House complete
what he has to say...(Interruptions)..”

’

SHRI YASHWANT SINHA: Sir,
may I,.... (Interruptions)... : .

THE VICE-CHAIRMAN: Let. the
Leader of the House Speak...(Inter-
ruptions), ’

SHRI PARVATHANENI UP¥ND-
RA: Sir, you also ask the Prime Min-
{ster not to make provocative state-
ments...(Interryptions)... Why should
he provoke them?... (Interruptions)..

SHRY YASRWANT SINHA: Sir,
we have the right to speak... (fnter-
ruptions) .. . We Eave the right to
spesk and we have the respuonsibiiity
also to [listen,...(Iwterruptions)...
and if that capacity is not theve, then
it is a very unfortunate thing. You,
Mr, Gopelsamy, in particular have
made the most uneharitbles kimd of ve-
marks. And we haveé not protested.
Even now he is making them. But we
have not protesied. He may also have
the capacity to...(Interruptions) He
must learn to listen. (Interfuptions)

SHRI PARVATHANENI UPEND-
RA: No, no, let him explain what is
the DMK stand. Why did you refer
to the DMK stgnd? Hs is: unneces-
sarily.. . (Interruptions)

THE VICE-CHAIRMAN (SHRI M,
A. BABY): Plenrse Hsten for a whide
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. JShri M. A. Baby] . L
Please take. your seats. Please listen
to what the Prime Minister wants to
,say (Interruptwns) Please listen for
a- whue Kindly listen for a while.

SHRI CHANDRA SHEKHAR: Mr.
Vige-Chairman, Sir, I really do. not
tunderstand what offensive language I
have used. Because I said... (Inter-
mptmm)

~THE VICE CHAIRMAN (SHRI M
:A. BABY): Please listen for a while
(Jnterruphons) ) .

SHRI CHANDRA SHEKHAR At
1east let me complete the sentence.
What I-was trying to vefer {o is that
in.the civilized behaviour, in the in-
,t_ematwnal world these types of ins-
pections are generally not held. If
{here is some doubt, the couniry has
thé sovereign right to inspect. That
is what I asid. But our own planes
are naot... (Interruptions) Unless and
until thele is a very worthy doubt
about it, we normally do not do it.
That is what I was telling. (Inter-
mpﬁm) :

THE VICE CHAIRMAN (SHRI M.
A‘ BABY) - Please take your seat.
Mr,. Gopalsamy. (Interruptions)

* SHRI CHANDRA SHEKHAR: I
am just telling the:fact. I am not
asking you to agree -with it. You
may | have - your  ‘own Teserva-
tions, ‘Members have the right to
make any comments. But any abusive
language’ is not going to change -the
situation.  Ahd this is not the situation
that ‘Has beén established by the Gov-
érnment of India. ‘What I say is that
it:7is the international vorm, it is the
intefnational behaviour.” But what 1
say is-that no sooher I saw that there
was Some objection to the refuelling
facility being provided—as I told you
_ earlier, refuelling-is a normal thing—
" when war took place. there was. a
segtion of - political opinion -in this
~ country which: -said that-this- should
" not have been allowed. I said at that

t1me, when the House was not in

sesaion, that on -international questions

3 Ahau not-like the- country to ged
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divided, and if the country so feels
we can ask them not to refuel their
planes here. I did it. And before the
Parliament came to session, it was
accepted by all that there is no refuel-
ling facility being provided in this
country to the US planes, That was
the end of the matter. Before that I
had discussions with all the leaders
of political parties.

* But, Mr. Vice-Chairman, Sir, I shall
like to emphasize one point. Inter-
national politics is the politics of hard
reality. It is the politics of the
possible. Hon. Members are very
much exercised. I would like to share
with them -this fact which is nothing
secret. Today India is asking for
reconvening a meeting of the Security
Council so that the proposal of the
USSR is implemented and we are not
getting support from anybody, includ-
ing the USSR, China and others. This
is the hard reality of life. The people
may be exercised over it. I under-
stand your feelings. I also have the
feeling of agony over the disaster and
devastation that are taking place. 1
am glad that Members are so much
sensitive about the human suffering.
But we can avoid = human suffering
only when we are able to understand
the objective situation as it is operat-
ing today. Many Members have made
an accusation that India was sleeping,
in slumber. My friend, Mr. Upendra
said that we did not take the initia-
tive. Mr. Vice-Chairman, Sir, with
all humility, I would like to emphasise
that before war took place, I wrote
letters to President Bush, to President
Gorbachev and also to the President
of -Yugoslavia, who is the Chairman
of the NAM. And at -that time I told
them, at least postpone this day so
that war does mot take place. I got a
response. - I am not expected to.share
the messages that I got.. People are
stubborn. Nothing ‘is’ possible. What
should we do? Some Indians have
got the tendency of self-condemnation
that we are helpless, we have not been
able to do anything, we have been
relegated to the backgrouhd. Buf, Mr.
Vice-Chairman, Sir, what happened to
China? What happened to Tran? What

4
J
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happened to the USSR? What happen-
ed to the other Non-aligned countries?
What happened to the countries which
are round about the area, in the
theatre of war? What happened to
all the Arab countries? Everybody
was helpless.. And that helplessness
is shared by, India also because some
people are very sfubborn. If is not a
fact, it is not correct to say that we
did not take the initiativé, Even today,
when the wal is going on, we' are
taking all possible initiatives'in order
to see that there is cessation of war
because in war, Mr. Vice-Chairman,
the victor and the vanguished, both
meet the same fate. It is humanity
that suffers. And if humanity suffers,
its implications are there for a long
time. Mr. Vice-Chairman, Sir, we
have good relations with the Arab
countries. When I talk of Arab coun-
tries, I mean all the Arab countries.
Some people say that we have com-
promised our position on Palestine.
Who says it? We have said time and
again that we stand for the liberation
of Pelestine, But it does not mean
that we should support the subjuga-
tion of Kuwait. I do not understand
this logic. Nobody in the world has
said that in order to support the
liberation of Palestine, we should
support the subjugation of Kuwait.
(Interruptions)

SHRI SUKOMAL SEN (West Ben-
gal): Nobody has said it.
(Interruptions) .

SHRI CHANDRA SHEKHAR: This
is what I say...

-SHRI PARVATHANENI UPEN-
DRA: Will you please yield for a
minute? Mr. Vice-Chairman, 8ir,
what we meant by a greater Indian
initiative is this. Mr. Rajiv Gandhi
has gone on a mission. We would
have wished the Prime Minister him-
self had gone on a similar mission.
Particularly when there is ‘no Budget
or anything here, he should have gone
and made those efforts instead of Mr.
Rajiv Gandhi going there.-
(Interruptions)
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SHRI CHANDRA SHEKHAR: Mr.
Vice-Chairman, Sir, I am very grate~
ful to my friend, Mr, Upendra, for
making a very positive suggestion, In
the course of his speech also, e made
a suggestion. He said that his leader,
when he was the Prime Minister, sent
Tay to China in order to get some
breathing time and that I should also
follow the same practice. Unfortunate-
1y, that is not my value-based po).mcs,
and I am not going “to follow it.
(Interruptwns)

" SHRI PARVATHANENI UPEN-
DRA: Daily you are dismissing the
State Governments and you dre sayuag
value-based politics.

SHRI CHANDRA SHEKHAR: ' Mr.
Vice-Chairman, Sir, I want to assure
this House that we are doing.every-
thing possible in order to see that war
does not continue in that area. . But
the problem is that some people have
taken a stubborn position. And I shall
not -like to accuse people. Some people
said that we should condemn the USA.
One of my friends was saying-that 1
am an American agent. And I was
told that some of my very good
friends were - very much annoyed.
Specially, I was surprised and shocked
that my very good friend, Mr. Shiv
Shanker, for whom I Thave great
respect, said that I should apologise
to the nation for what I did. I am
ready fo apologise if it makes the war
position better in that country. But, 1
did not take it seriously, Mr., Shiv
Shanker’s speech spunded to me like
a song being sung by a computerised
instrument which was programmed a
little earlier. (Interruptwns) Mr
Vice-Chairman, Sir, I do not take
exception to his words. Sometimes
people speak without meanng it. And
I am quite sure that Shiv Shankerji...
(Intermptwns)

-SHRI . MAKHAN LAL FOTEDAR
(Uttar Pradesh): I know you are &
friend of Mr, -Shiv. Shanker but you
must also know that he is the Leader
of a.party here. I think you should
not have mentioned this thing.
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SHRI CHANDRA SHEKHAR: Mr.
Vice-Chairman, Sir, that is why I am
not taking his remark seriously.

SHRI MAKHAN LAL FOTEDAR:
You need not take him seriously.

SHRI CHANDRA SHEKHAR: I am
taking him seriously, not his remark.
The other friend was Mr. Chaturanan
Mishra. Unfortunately he is not here.
He also questioned me about...(Inter-
ruption). He also asked for my
apology. I seriously tell you, Mr.

" Vice-Chairman if apology serves any
purpose, if it makes the situation
better, I have no hesitation. But un-
fortunately, I don’t share the univer-
salised patriotism of Mr. Chaturanan
Mishra, I see India’s interest first.
And that is why my limitations are
there. I don’t think that I can do
something in the spirit of serving the
whole humanity without taking into
consideration the interest of my own
mother land. There are certain possi-
bilities with which we can go along
but beyond possibilities, if we go into
the realm of fantasies I don’t think we
are doing a service to this country. I
.am glad that there was a lone voice,
but very effective voice, and that of
my Gurudev, Atal Bihari Vajpayee,
who at least has expressed confidence
in me that I cannot be sold away to
any nation. There are people... (In-
terruptions).

SHR1 PARVATHANENI UPEN-
DRA: Atalji said that you cannot be
sold to foreign interest but you can
be sold to Indian interest,

SHRI CHANDRA SHEKHAR: I am
already sold to this. I have no hesita-
tion to say because Mr. Vice-Chair-
man, Sir, I don't want any certificate
about my patriotism from anybody. I
am a very small man but I have also
done something for the country. I
have also a track record in politics. I
may lack anything but I don’t lack
courage. If I do a thing, I do it openly
and I say it openly. .I do not hesitate.
T am not a person who goes on saying
one thing and doing another thing.
(Ints *ruptions). You may not agree
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with me. (Interruptions). ‘That is
parliamentary democracy. (Interup-
tions). I shall beg the hon. Members,
they may differ with me. (Interrup-
tions).

N AMgewr wwaw TE Wi
wENe: § o aragwmmrg%..
(smgemR) . .. @797 =T TS
av wrew fefaces sarg 37 2 @R
W FfeT YeaT 98 ¥ werar 1d
g ar vawr uv gagey fasr W@ §

o (EEEWY)
THE VICE-CHAIRMAN (SHRI M.
A. BABY): Please listen to your

Leader.

! Mgz AERW  IE W
qew- T I L g g fw
HIHY TooATs AT Y. . . (WAGH) .

SHRI CHANDRA SHEKHAR: Mr.
Vice-Chairman, Sir, I just inform you
that the situation is getting serious
everyday. We feel concerned and we
feel more concerned about the post-
war situation. We think that the
security of that region should be the
concern of the powers in that region.
Any outside power should not take
the responsibility or the authority to
do the police work. It is the respon-
sibility of the Arab people to see that
that region is secure. I hope and
trust, Mr. Vice-Chairman, that a new
situation will soon emerge, that Areb
nationalism will assert itself and they
will use their good offices to stop the
war and they will together try to see
that no foreign power interferes in
future for the security of that area,
because that is a mater of concern to
all of us, because all the developing
nations of the world, all the poorer
and weak nations of the world feel
concerned about it. . The mightier
people may iry fto imterfere in the
affairs of smaller nations. Tt is unfor-
tunate that a situation has developed
where that possibility has become
quite obvious, has become a reality.
So that this possibility should not
become a reality, all the developing
nations, specially the countries of the
non-aligned world should join toge-
ther. We are making an endeavour in
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that direction and I assure you, Mr.
Vice-Chairman, and through you, this
pution that India has never deviated
and will never deviate from the prin-
ciples of non-lignment, and India
will always stand for the integrity and
diguity of the smaHler nations. India

heas always said that we shall not .

browbeat any smaller nation, and also
we shall never be browbeaten by any
powerful nation. This is the crux of
nen-alignment, and this is the crux of
India’s foreign policy. We have pur-
sued this pelicy, and in the given
situation, with all the limitations,
India has tried to bring peace in that
sres and we shall continue to make an
effort in that direction. I hope that
the days of darkness will be over and
a new era of hope and confidence will

emgrge very soon and India will
alsay:playameaningﬁdandpewe-_

ful rele in that direction. Thank you.

SHRI MAKHAN LAIL FOTEDAR:
I would like to ‘know from the hon.
Prime Minister 8s to when the Gov-
erminent of India gave an air corridor
to USA, in which month and on which
dale,- ara?~ when the refuelling were
provided. I alse want to know whe-
ther this air corridor has been given
to USA only andif so in
diplomatic ~ parlance, it  would
mean that  Govermament of India

- has mmde a bilateral understanding, a

hilatersl agreement with USA. Under
the Unitetl Nations Security Council
resclution. It is said that the allied
forces are fighting war agminst the
hervic geople ot Iraq. In ease it is so,
then- why weas a muBilateral under-
standing or agreement not made and
why only a bilateral understanding or

! cagreement, and if it is a bilateral
3 agreememt, I would like to know whe-

ther tRis agreement wﬂl continue in
fature als6 and what were the com-
puditons for the Government of India
to male such a bilateral agreement
with the USA.

Phen, the Prime Minister said that a
section of Indian public opinion was
against vefuyelling. I may tell the
Prime Minister that it is not a section
of the Indian public opinion; it is the
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unanimous opinion of the Indien
people mot to get associated in war
efforts either on behalf of the allied
forees or an behalf of the USA in the
Gulf. Owur impression is that the USBA
compelled or approacthed the Govern-
ment of India to give these facilities
aﬂybhnmemeﬁgnedwﬂdthat
it is India which is participating in
war efforts against Iraq so that Indie’s
voice of sanity for peace and ahimsa
andPanch—sheellsnntheardmm
I want a clarifi-

this point, The second and the lest
point I .would like to make is the
remarks in a very light way. I may
tell my friend on the other side that
Shri Rajiv Gandhi has not gone there
as the representative of the Govern-
ment of India to Iran. I should say,

- $his time, he has also Rot gone there

even @8 the representalive of the
Congress (I). Shri Rajiv Gandhi has
been invited either by the President
of Iran or by the President of the
Soviet Umion, Mr, Gorbachev....(In-
terruptions)...as a true inbheritor to
the legacy of Gamddhiji and Shri Jawa-
{Interruptions).. Who
stood for Ahimsa and non-viclence
because India’s voice was heard every-
time in the chanceries of the world.
This was the first time that India’s
voice was not hesrd when it should
have beem heard in the world, and
you must congratulate the President
of Iran and Mr. Gorbachev for
having invited the Indian leader to
participate in the discussion for bring-
ing peace in the Gulf. (Irferruption)

SHRI PARVATHANENI UPEN-
DRA: He has not béen invited by
them but he had invited himself there,

SHRI MAKHAN LAL FOTEDAR:
I would like 0 know from the Prime
Minister whether Shri Rajiv Gandhi
bad been invited by the President of
Iran, because of his being one of the
wﬂdleaderswhoahndﬁrm

THE VICE-CHAIRMAN (SHRI M.
A, BABY): Now let Shri Bakum
speak. I regquest the bon. Members
‘(Interruptions). Please listen for a
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minute. There was an extensive dis-
cussion. The Prime Minister has
replied covering almost all the points.
Now we cannot initiate another dis-
cussion. Even Fotedarji had taken a
little more time than he should have.
So please be brief so that two or three
more members may also put questions.

~SHRI N. E. BALARAM (Kerala):
‘The Prime Minister in his reply, to
my nderstanding, was trying to
Jjustify -the arrangement being given
to the American war-planes for refuel-
ling in the Indian airports. But he
told that there ws no agreement het-
ween India and America or with any
other country on the question
of .giving facilities for transit
and . refuelling  of the war-
planes. Am I to unerstand that there
has been no such agreement or under-
standing between India and other
countries during the war and and the
war-planes can come and they can be
given fuel in the Indian airports. I
do not understand whether these faci-
lities are given on the reqguest made
each- time., What is the real proce-
dure? ‘What is the real state of
affairs? The country is very much
worried because America is fighting
a war and India is supporting the war,
When the American warplanes are
coming to India for transit and refuel-
ling facilities, people are understand-
ing that the couniry is deviating from
the foreign policy. What is the real
state of affairs? What is the real state
of affairs? Can he explain that? If
thefe was no agreement or under-
standing, how did the U.S. planes
come here?.

SHRI- V. - GOPALSAMY: Sir, the
Prime Minister, in his interview to
Piéssmen at Kathmandu Airport, said
'Wé have not stopped the refuelling
facility, but it is not taking place’. 1
would like to know whether we have
taken a decision fo stop giving this
refuelling facility or not? He tried to

" justify the facility already given to
the U. S warplanes, saying that it was.

done ‘6h humaniterian grounds. Can’
the Prime Minister enlighten us as fo-

what does he: mean by ‘humanitarian
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grounds’? Thirdly, T would like to
know whether the air corridor facility
was being given from 1980 onwards
from the days of Madam Gandhi,
continuously? :

SHRI RAJ MOHAN GANDHI
(Uttar Pradesh): The Prime Minister
was pleased to say that overflying was
a more serious thing and that allowing
the planes to stop over and get refuel-
led was a comparatively minor exten-
sion of a large facility. My question
to the Prime Minister is this. The
request for refuelling came after the
ultimatum by the United States to
Iraq. The permission for refuelling
was given after the ultimatum and
when the war was likely to start.
When the refuelling permission was
given after the threat of war and
when it was continued even after the
war started, does not the Prime
Minister see in this a serious departure
from our foreign policy?

SHRI JAGDISH PRASAD
MATHUR (Uttar Pradesh): The Prime
Minister said that Mr. Rajiv Gandhi,
certainly, has not gone there as the
representative of the Government of
India. Mr. Fotedar says that Mr.
Rajiv Gandhi has not gone there as
the representative of the Congress
(I), but as an individual. I
would like to know from the Prime
Minister whether he, or the Govern~
ment, is having direct contact with
him as to what he is doing there? I
am not using the words, ‘monitoring
the activity’, My question is, the Go-

vernment having a daily-contact with
him?

SHRI SUKOMAL SEN: The Prime .
Minister said that-when he ceme to
know that a section of the public
opinion in the country was opposed’
to the re ng, he decideq to stop
i, Sir, only two days before thé Par:
liament wag to meet, -there was a’
news-item that the United States had
decided not to get their planeg re-
fuelled in India. T would like to know
whether the Prime - Mihister issuéd
the-arders-for stopping tha re!uﬂling
before the U.S. Governmeént to do
80? If so, what was the date on which
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the Prime Minister issued the orders?
Did the U.S. decide earlier;, or, was
the order isated earlier? This is my
question.

PROF SOURENDRA . BHATTA-
CHARGEE: I have two peints. One
is, it has ben stated tkat weapons of
mass destruction should not be used.
In that context, I wouid like to know
whether the use of the napalm bomb
is permitted? The second point is in
regard to refuelling. I asked this ear-
lier. The question is whether a neu.
tral country can adopt this approach
in relation fo a belligerent country,
during war? Another point which has
been raised here is, what does it
mean when you say ‘There is no re-
fueHing now?. What exactly is the
position of the Government? '

SHRI JAGESH DESAI: The Prime
Minister announced that refuelling
had been stopped. But even after
this announcement, there were re-
ports that some U.S. planes came
here gnd were refuelled. How did it
happen? Did the Government -send
the orders to all the authorities so
that it did not happen?

I would like to know whether the

Government is going to make enquiry
about how it happened.

) I W
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mrr y m#"ﬁrﬁﬁwa
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SHRI M. M. JACOB: My ques-
tion is very important because accor-
ding to the reports our Embassy in
Bighdad has been closed down, The
Kuwait Embassy had been closed

" earlier, There are Indians in these
countries even today. Has the Gov-
ernment made any arrangements to
strength the existing Embassy in Iran
or is there some other arrangement?
What is going to happen to the In-

dians there? Is there any mechanism

to look afer the Indiang in all those
couniries? :

¥o TATET N ¢ Y, § ¥
& ® w@rE ... (swam)
THE VICE-CHAIRMAN (SHRI M.

A. BABY): Only one sentence to
wind up the questions.

qro AR qIEY ; WIET, ¥Y
e ¥ |LET TH JSHO W ¥
¥ w1 ¥ owry Y 3 8 o I
affefr @rd 23 & I F ¥ w0
FTATT ¥ wg 9¢ sy feqr & av
ft ? o Al fear @ @@
37 ¥ fag. .. (vwwam) S@arEEm
feor wm. . . (sygam) WX ATAE
qaTy W' W, gy A A FIREY
gax arfsr & agy wmuw fram

. *Hixpunged as ordered by the Chair
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Wit 9T A wrwal A W
gT-ET WU W7 ¥® 9T weX ;|
w g 1§ e ¥ fag F sgw
Boag * Fuwd § og eww A
T g fon 9w 97 qF @d 4F
gar W& gt 1., . (sweawr)

SHRIMATI RENUKA CHOW-:
DHURY (Andhra Pradesh): How can
you allow that to go on record?

SHRI M. S, GURUPADASWAMY
(Uttar Pradesh): How can you allow?
It is a very unwanted, objectionable
remark made about Shri Jethmalani:
I would Mes you to expunge it.

THE VICE-CHAIRMAN (SHRI
M. A. BABY): A reference by
Panditji to an hon. Member wont

from part of the record. That allega-

tion won’t form part of the record.

SHRI CHANDRA SHEKHAR: Mr.
Vice-Chairman, I shall like to answer
some of the questions that have been
raised. Some of the questions I have
already tried to answer in my speech,
My friend Fotedar agked me one ques-
tion.

AN HON. MEMBER: Ho asked
three questions. - ; :

SHRI CHANDRA SHEKHAR:
Three? Out of them two were irre-
levant. About the gne question, it is
in the knowledge of the Government
that Shri Rajiv Gandhi was -invited
by the President of Iran and he went
on his invitation. On his way to Teh-
ran he went to Mos¢tow and had dis-
cussions with Shri Gorbacheév, Some
friend asked me whethér he is repor-
ting daily or not. I do not say there
is no question of daily reporting, but
I am in constant touch ... . And I
know what he is..... . ’
(Interruptions).

THE VICE-CHAIRMAN - (SHRI
M. A. BABY): Silence, - please. please
keep quiet... . (Interruptions). ...
Pleage sit down.... (Interruptins)
Please sit down. This is too much.
(Interruptions)...

Y

o
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SHRI CHANDRA. SHEKHAR: Mr,
Vice-Chairman, Sir, the Prime Minis~
ter is not jealous of people going eut-
side as other Members seem to be
jealous about it. It Rajiv Gandhi is
doing something, why should they
object to it? Mr. Fotedar said that I
seid it in a lighter-vein. It is not true.
I said it in all seriousness. If any
other Member has got any contact
with any person whe can contribute
something to peace, I would welcome
his initiative also... (Interruptions)
... They say it is not my concern,
but how did Mr. Fotedar say that I

said it in a lighter vein? No, I have

not treated Rajiv Gandhi's trip in a
lighter vein. This much I want to
make clear. ’

A question was raised about the
corridor. I am sorry that I do not
feel free to say everything on.what
had happened in the past. But my
friend, Mr. Raj Mohan Gandhi and
some other Members asked whether
there was not a departure from the
Indian foreign policy when the Presi-
dent of the United States declared
his intention to go to war, and he
wanted to clarify hat earlier when
the corridor was allowed by the pre-

vious Government there was no in--

tention fo go to war, But, in order to
refresh his memory, I should like to
say that on Augusy 8, 1990 President
Buush said: “We are not ruling any
options in, but we are not ruling any
options out.” This is one statement.
On September 4 he said,-“USA has
the necessary political, military and
economic instruments at her disposal
to catalyze a successful collective
recponse by the international commu-
nity.” On September 11 he again said,
“Our prefrence ig to resolve the crisls
peacefully. However, we are deter-

mined to see that this aggression .

ends, and if the current steps fail fo
end it we are prepared to consider
additional ones, consisteny with the
UN Charter.- We must demonstrate
beyond ahy doubt that aggression
cannot and will not pay.”

SHRI PARVATHANENI UPEND-
RA: What is all this?
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SHRI CHANDRA SHEKHAR: This
is what he said. And, after that, the
previous Government gave this faci-
lity, and I woulg not like to go into
it... (Interruptions)... 1 am " not
accusing anybody. Again, it ig inter-
national practice that a transit halt is
compulsory unless and until the aero-
plane carries VIPs and it is known to
the host country, the country which
allows her air space to be used. This

departure was made. Why it was

made I do not know, nor do I want
to make any comnényon it. It is in
that respect that I sMd that. I did
not say whether it was serious or not,
but in internatiomal parlance if is
considered to be a more serious and
more objectionable atiitude in allow-
ing Air Force planes to use our air
space. That much I say.

The other thing that my friend, Mr,
Fotedar, and many other friends ask-
ed was whether there was an agree-
ment and what happened to the
agreement. I have said it categorically
in the other House also, and at the
beginning of my speech that there was
no signed agreement, there is no
‘greement. It is the international prac-
tice and aeroplanes are allowed on
a flight-to-flight basis. It is not a
blanket thing. My dear friend, Mr.
Upendra, will be gatisfied to know
that the blanket corridor was given
only in his regime. I don’t want to
say anything more than this...(In-
terruptions)...

SHRI PARVATHANENI UPEND-
RA: We wanted to know whether
such "g- blanket permission was there
from 1980. You bave not answered
that was such a permission given
from 1080 onwards? You have not
answered that.

SHRI CHANDRA SHEKHAR: Mr.
Vice-Chairman, I- don’t want to go
into the past history, - i )

'SHRI PARVATHANENI UPEND-
RA: Why? ... (Interruptions)...



Discussion on

343'

SHRI CHANDRA SHERKHAR: I say
without any fear of contradiction
that never in the history of India was
a blanket -corridor given but in Aug-
ust, 1990. (Interruptions)

Mr, Vice-Chairman, Sir, I keep
quiet. It does not mean that peeple
can go on making any remark with
full immunity.

SHRI PARVATHANENI UPEND-
RA: Place all {he papers on the Table
of the House from 1980 onwards.

 SHR] MOHAMMED AFZAL alias
MEEM AFZAL: He is misguiding the
House. He is misleading the House.

SHRIMATI MIRA DAS (Orissa):
- We demand that the papers should be
laid on the Table of the House.

SHRIMATI KAMLA SINHA (Bi-
har): Kindly let us see the record.
Place it on the Table,

SHRI MOHAMMED AFZAIL, alias
MEEM AFZAL: Lay them on the
Teble. You are misleading the House,

_SHRI CHANDRA SHEKHAR: 1
have not taken any exceptiop or
made any objection. It was for that
Government to take the situation at
that time into consideration and taks
a decision as it thought correct. But
these matters are not matters of poli-
tical controvery. This I have been em.-
phasising time and again, But if cer-
tain people think that by loud voices
I shall’ become apologetic, they are
mistaken. B

1 ‘want to say, Mr. Vice-Chairman,

Sir, that the situation is grave, and
not only India’s interests but the in-
terests of all the devéloping world
are at stake.. We should try to ‘wreate
an atmosphere of credibility, cohesion
and unity. If we are not able to
create an atmosphere of unmity and

[RAJYA SABHA]

Gulf War 34

cohesion in our country India cannot
give inspiration to the developing
world that we can create a cohesion
among their functions,

With this spirit, Mr. Vice-Chair.
man, I have maintained the utmost
restraint, and I sheall beg of all the
Members to keep that restraint, Loud
voices and brave words do not give
more capacity for India to play a
meaningful role. But a meaningful

role can be played by asserting our™s,

value that have been established in
the course of the history for a long
time.

Thank you.

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Now ] want to seek

the opinion of the House. (Inferrup-

tions)

We have special mentions listed to-
day. If the House is in a mood to
take them up ...

DR. RATNAKAR PANDEY: To-
morrow,

SHRI ATAL BIHARI VAJPAYEE:
(Madhya Pradesh): Tomorrow,

THE VICE-CHAIRMAN (SHRI
M. A. BABY): So, we will take
them up Tomorrow. . N

So, the House stand adjourned till

11.00 a.m,

. -ep——

'I'he ‘House then adjoumed
at forty-thrfee. mmufes past
six of the clochml eleven of
the clock on Tuesday, the

26th February, 1pal. o
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